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CENTRAL A1)MINIST.RATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29,67,  8.7, 113, 1.26, 137, 1.81, 212, 266, 268, 
269,277,.281,.299, 300, 301, 302, 303, 31.9, 325, 
326, 327,..32€, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 3.86, 38.8, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

I'hursday, this the 6tI  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial lVlernber 
I-Ion'ble Mr.K.Gcorge Joseph, Administrative Member 

I. 	0A29!2013 

C.H. Mohan.iied Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'1'.P.Lathee1 
S/o Attcka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

V ers us 

Union l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 
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The Executive Officer.  
Village (Dweep) Panchayath 
Kiltafl Island, Union Territory of Lakshadweep-682 558 

The.Pr.incipal 
Governrnent.Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. Respondents S  

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

l4aish.T. 
S/biidavu Komalarn 
Thenaldcal House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/oSthKoya 
Putatheldila 111am, Kiltan Island 
Uiin Tiiy of Lakshadweep-682 558. 

S'd Muhamrned KoyaC.I-I. 
S/o, .. uthikpya 
Charnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Khä H.M. 
S/0. 	Rebman 
Aliyar E-ious, Kiltan Island 
Unior 'Tci'iitory of I.akshadweep-682 558. 

(By Advocate Mr Shabu Stedharan) 

Versus 

Applicants 



Ufl.iQfl Terito.ry of Lakshadweep represented by 
the Admjnistrator, Kavarathi Island-682 555 
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The irector of Panchayath 
.Uibçi Territory of Lakhadweep 
KavarathiIsland-682 555 

3. 	The Chairperson 
Village(Dweep) Panchayath 
Kiltan Island, Union Territoiy of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

(By Advochte: 	(.Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	6A8712013. 

I. 	Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
P.uthiyapura, Kiltan Island 
Liakshadweep. 

2. 	$jid1Tian, age 33 
Sb Saidrrnharnmed 
Katiehçtia 1 j-Iouse, Kiltan Island 

I4iadep 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 	 - 
Q:ion Territory of Lakshadweep 
Kdvarathi -682 555 

The 	Department of Science & Technology 
alhdeep Administration, 

jKaathi Tsland-682  555 

3 	Sub T5T1sioIal Officci 
Ofjc9 of thç Environment Warden 
Dertmen t o Environment and Forest, 
Kiltari Is!nd. Lakshadeep-682 558 

4. 	. TheChairperson, Village (Dweep) Panchayath, 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



• 	•.:... 

I 	 .• 

4. 

(By Advocate:. 	(Mr.S.Radhakrishnan (R1,.2 & 3) 
• 0• 

	 (Mr.R.Rarndas - R4) 

4. 	OA 113/2013 

I. 	MuthukoyaT.P. 
Sb lidave 1-Jaji 
Thirpvathapura, K i itan, Lakshadweep. 

Safthe. 
S/d Il3rahirnHaji 
Par;idara, Ki1an, Lakshadweep. 

Yaoob P.K. 
Sb Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

A1i'Moharnmed 	. 	. 
S/a Attaka, Al iyar, Kiltaii, Lakshadweep. 

Kuiihikoya A.P. 
S/d,Sayed Muhammed P.K. 
Arkka14pura, Kiltan, Lakshadweep. 

bd'uIA. 	S  
SY4çlâve T.P. 
Ali'onKiltan';: Lakshadweep. • 

Mun'var 
/oSl)aik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

Sathar C.H. 
S/dMohmned P. .. 
chadipyra, Iijtan, Lakshadweep. 

  e  Q.i.H 	. 

PaIdoda Ran, Lakshadweep 

10 Theed P T 
SIO i(unFd 1-laji, Pallithithiy.oda, 
Ki1tn,takshadweep. 	 . 	. 	 Applicants 

(By Advdcté: Ms.Daisy I Daniel) .  

• 	 Versus 	 S 



5 • I i.he Administrator 
Unin Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chirperson 
V.illage.(Dweep) Panchayath 
K1tan-682 558 

3 1 he Ei-iploymeni. Officei 
Kavarathi, Lakshadweep-682 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
ViIlage.(Dwee) Pancayat, Kiltan —682 558 

 1-10rl1cultural Assistant 
Yi]ae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate Mr S Radhakrishnan-R1,3,4&5) 
5.  

OA 126/201 

1. Asadulla K C 
$ApYquu.ff 
Kannichetta, Kiltan Island 
jJ[ of La shdadweep-682 558 

2 Kunhi M 
S1u1K0y1 
Mandummel, Kiltan Island 
I'JTfLaksIddweep-682 558 

H' 
3 Naai K 

S/o Mohammed 
k omalam, Kiltan Island 
ii .r 	akshdadwcep-682 558 

4 Saleem P p 
Sb 	F-Iamsa 
I0thenpura,IKi1tan Island 

ofLak:shdadweep682 558 

5 RaCe..k P P 
/o çhdan 

Puiatfn 1pUra ?L.Kiltan Island 
UT of1shdadweep-682 558 



6. 	

. 

Kunhi.K.P. 
S/o..Pükbya:, 
Kattâmaily, Kiltan Island 
UT of La1shdacIweep6 2  558 

Abdtl iasimPV. 
S/o.mu.neer 
Pentàrri''eli, Kiltan Island 
UT oiLakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lkshadweep represented by 
the Mministiator, Kavarathi Island-682 555 

The D.ftctor of Panchayath 
Uipn Territory of Lakshadweep 
Kvrth Islarid682 555 

The Chairperson 
Vil1age (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Diee:p) Panehayath 
KiltarJsland, Union Territory of Lakshadweep-682 558 

5 	The Environment Warden 
Department of Enviionment and Forest 

Island 
Union'Territ ,ory 	Eakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

6. 	OA 137/2013 

Jalaludheer K.K. 
S/o Shaik Poovalap 
Poov.aIap 1-louse, Kiltan Island, 
Ui 6f.Uaksh:adweep-682 558. 

NooiuI:rs1rnC.H. 
Sb I'allalya 
Koslyoda, Kiltan Island, 

558. 
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3 	IbiathullaTK 
S/oAhamed 
rhn,ka House, Kiltan Island, 
UT1 oLakshadweep-682 558 

AmeeraiiA.P. 
Sb Syed Mohammed 
Araka.lapUra House, I<iltan Island, 
UT QfLakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT oftakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/0 Mohammed 
Kanjipura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/.o Muthukoya 
Ammipura I-louse, Kiltan Island, 

UT of Lakshadweep-682 558. 	 Applicants 

(By Acivo.cae: Mr,Shabu Sreedharan) 

Versus 

1 	Union eiçitoiy of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	the Iirecto fPanchayath 
• Un,ion.Territory of Lakshadweep 

• Ka'arathi Iland-682 555 

3 	Ihe chairperon 
Village (Uweep) Panchayath 
K iltan.ls 1thid,Union Territory ofLakshadweep-682 558 

4 	Theeci.tivëOfficei 
Vi'11ae (Dwe) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	the ssistatngineer 
Electrical Sub Division 
Kiltan Island 
Un1n Territory of Lakshadweep-682 558, 	 Respondents 



. 	........................................  

8 

(By Advocate Mr S kadhakrishnan (R1,2,4 & 5) 

7. 	OA 181/2013 

Sadkathu11;A, age 38. 
S/oKu'nhi. Ahàmrned 
Ajnad House, Kiltan Island 
La k shad weep 

Nat arulla PT, age 26 
S/oKuiThi 	.; 
PallihithiyodàHouse, Kiltan Island. 
Lakshadweep. . 	 . 	 Applicants 

(By Advocate: Ms.aisy I. Daniel) 

Versus. 

The Administrator 
Qrion Territory of Lakshadweep 
Kaarathi-682 555. 

The, chairperson 
Vjllage (L)weep) Panchayath 
Kilt 

Director oPnchayat 
Qepártmçnt. of Panchayath 
Ka'4rathi-682 558. 

(By Advocate: Mr.S.Radhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

P.P. Havvabi, W/o. Abdul Salam 
Labourer, Agiicültural Department, 
Ag ls1and Rs ,iding at Pallipuram House, ti  
LJ,Teriitdr) of Lakshadweep, 
Agis I aI) d .; {  

(By Advoc'e: Mr*< Jaju Babu) 

Versus:.: 

I. 	The Di rebtorof Agriculture 
Union Territory of Lakshadweep 
Ka',araui'lslaid - 682 555. 

Respondents 

App! icant 
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102. 	TheAdministrator 
Union ThrritorS' of Lakshadweep 
Kavaratti Ilhd - 682 555. 

(By Advocate Mi S Radhakiishnan) 

	

9 	0A266/2013 

SabiAli.k.:. 
Kuriyathyocl;House, 
Kiltan Isand. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppatha3ura House, 
Kalpeni Island, 

h4.C.Jaffe' 
Pak1ipuraHouse 

alpeni 1sInd. 

Haba.A 
Alikonie House 
Kiltan Island. 

A.P. Nasema 
Aynapura House, 
Kav'arat1i Island. 

(By A6'car4K:8. Gangesh) 
S .  

versus 

	

I. 	ifl'Adniiniátor, 
dninisfratioih of the Union Territory 

.fLakshadweep, Kavarathi —682 555. 
The birôtoi (Services) 
Adrn"i*n'ist'r'at'io'n of the Union Territory 
of Lakshadwèp (Secretariat), 
Kavaratti Lg 555. 

Drtrni.tt Environment of Forests 
LJnbn iriOy of Lakshadweep, 

555. 

Respondents 

Applicants 

Respondents 
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S 
(By Advocate: Mr. S. Radhakrishnan) 

10. 	2A No. 268/2013 

Nbp1'Arj1een 
S/o 1C.Sayed Mohammed 
Mulayan House, Agatti Island 
Union Territbry, Lakshadweep. 

2. 	B.M. Mnsoor 
Sb. Late A.C. Mohammed Jalaluddjn 
Bharkath Manzjl 
Agati Island, Union Territory 
Lak shad weep. 

(By dvocate: Mr. (3iashious Kuriakose) 

Versus 

h,Acijiinistrator, 
Union Teiiitoiy fLakshadweep, 
<vathi - 682 555. 

The iDirector of Panchayath, 
Department of Panchayath 
Kavaratti - 682 555. 

Director of Sáience and Techiology 
and Envihnient, 
Union. Teftory of Lakshadweep 
Kaàthi ; ._68 555. 

Director (Lbor& Employment) 
Kavárathi —682 555. 

pecia1 Offie 
Village (Dweep Prichayat, Agani) - 682 558 

(By Advocate: Mr. S. Radhak±ishnan) 

II. 	k269/2013 

Ahamed BasheerA 1 C ij 	age 32 
S/0 ] .Younis. . 

Island, 
1' -  Lakshadw&efr 

Kuriakose) 

Applicants 

Respondents 

Applicant 
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Versus 

1 	h Adrninistratoi 
Union Teiritoiy of Lakshadweep 
Kavarathi -682 555 

The:.Chairper on 
Village (01A,eep) Panchayath 
Ki1tan682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of:Pänchayath 
Department of Panchayath 
Kavarathi -68 555 

The Executive Officer 
Vil1áge(Dwee) Panchayath 
lKiltaii 7 682 558 

6. 	Ho rticUltura l:.A ss i s tan t 
Vi.11age(Dieep) Panchàyat, 
.Ki!tan482 558. 

(By Advocate 	(Mi S Radhakrishnan (R1,3 & 6) 

12 pA277/2OJ3 

T-Iamee , ad, d 2 
D/o Sth&Muhärnmèd 
Nambihari-i House, Kiltan Island 
La k sh adwep 

(By Ad\Qcte? lvi r.Grashious Kuriakose, Sr.) 

Versus 

I 	TI he Adminisitoi 
'UT of Lakshadweep, Kavaiathi-682 555 

2 	PietoprfPaii6hayath 
Depatiènt 'bf Pan chayath 
Iayaathi-6S2 555 

3 	keut1veIOffir 

Village (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaupeisoi 
	 S 

Village (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate Mr S Iadhakiishnan - R1-3) 

13 	0A281/2013 

lahaP 
S/b.Sayid VK,: 
Valloiñkadiyddü 
Kiltan Island, lLakshadwep 

Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 Applicants 

(By Advoae: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Veisus 

lhe Administiator 
liT of Lakshadweep, Kavarathi-682 555 
no 

2 	Directoi 
Science &Tchno1ogy 
chptlat-682.5 56 

Dictor o..iPanchayath 
Ruial Development Department of Panchayath 
Chetlat7682 56 

4 	Chap peisn 
Village Dweep) Panchayath 
Chetlat-6'82 556 

5 	AddI Sub Divisional Officei 
Chtlat.682 556. 

6. 	' Jinior Scientific Officer 
hetlat-682: 5. 

7 	Accounts Officei 
Secictariat, 1Kavaiathi-682 555 	 Respondents 

(By Ad\ocate Mr SRadhaluishnan-R1-3 & 5-7) 

14 	01ANo 299/2013 
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1 	A K Sdjeed 
Akkara Tiouê 
Kalpeni Island 

2 	P Haseena 
Poodyern House 
Kalpeni Island. 

3. 	A.T. Ahadabi 
Athanarn Thotam House 
Kalpeni Island, 

P.P. Sulaikha 
Puthiya Pandararn I-louse 
Kalpeni Island.. 

5 	C P Nooijehan 
heimi- anani;Pa11i House 

Kalpeni Island 

6 	A.K.Beebi 
Arakkalai HOuse 
Ka1ni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Island, 

(By Advocate: N4r. K.B. Gangesh) 

Versus 

TheAdrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 68 555. 

bebar6n, 6nti of Agriculture 
Union Térriry of Lakshadweep, 
Ka'aiathi - 68:2 555. 
Reresentd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



. 

15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnmcd, a.ge 43 
S/oMohammed, Bakakada House 
Andrott island. 

.K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti Island. 

P.P.1-1assan, age 41, 
S/o Sayecd Bukari M.P.Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island, 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti. Island. 

C.Mohammed Kasim, age 44,. 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti. Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathirnath, age 41, 
Dbo Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jarnal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
5/0 Siddique., Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Androti Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Tliajunnissabi, age 39, 
.D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

l-I.K.1-lussain, age 35, 
S/o Pookunhi, I-Ialookakkada House, 
Andrott Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

31, K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o AboosalaU.K, Kunthathalam' House, 
Andrott Island. 

K,K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya,Kerakkadamali House, 
Androfl Island. 

A.Rsheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathara House, 
AndwU Island 

K.AbU1 Salam, age 33, 
S/o Muthukoya, Kannathimrnada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya \/,, Kerakkada House, 
Androfl Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o l3asheer, Kakachiyapura 1-louse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti island. 

M.M,Sayeed 1-lussain, age 27, 
S/o Sa:yeed Koya, Mooankakkada 1-louse, 

I 	
Andrott Island. 

I 	43. 	M.C.i-lammedathbi, age 37, 
D/oYusaf, Mylachetta i-louse, 
Androti Island. 

DoUlathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island, 

Guhar. Madeena Beegurn, age 37, 
D/oMphammed B, Allyathara House, 
Andrdfl Island. 

46 	K 1 Bookunhi Koya, age 36, 
Sb Ycoob, Kol i kkatt House, 
AndrbU Island. 

47. K.Dervesh Mohammed, age 36, 
Sbp Sayeed Mohammed, J achashada 1-louse, 
Andrott Island. 	. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

IL 
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	 S 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director olEducation 
Directorate olEducation 
Administration of the Union Territory of 
Lakshâdweep, Kavarathi. 

Director o[Panchayats 
Department of Panchayats 
i-\dministration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
bxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth, 

Mohamed Shamsheer M.K. 
Sb BSthesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/c) Seethi 
Aliyathara I-louse, Androth. 

Nouhakhan M.K. 
S/686ed lKo)'a 
Mayamkakkada House, Andioth 

9 	Mohnmed Kasim P P 
Sb Kidave, Palathupia 1-louse, Andioth 

10. 	Abdtij Ak bar 
S/ol SObair 
Panithh Puthiya Pura I-louse, Androth 

II. Mujeeb Rahman 
S/o Ibiahim 
Aliyathara House, Androth 

12. ' Siiaj .i.:i'. 
sim Koya 

liitinathi 1-louse, Androth 
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Mohammed Hassan 
•S/oKunhiKoya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Mu:harnmedRafi 
S/o Nalla Koya K. 
Poodamkakikada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharhrned Khaleel 
S/o A1idu11a 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
A•ndrQth. 	 Respondents 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



16. 	OA;30112013.: 

I. Atiakoya T.V, age 44 
$b KQya Thankgal T, 
Thailath Valiyakkattu 
Androth I!and. 

Sayeed Kdya, age 43 
S/6 KoyaKidave, Aliyathara House, 
Androth Island. 

Mohammed, ae 54 
Sb Shaban, Biriyamrnada House, 
A n d ro th Island. 

Yousa!,,age60 
S/o Ahammed, Kandalath House, 
Andi:oh Island. 

Muject Rehrnan, age 35 
Sb Koya, Käiachetta House, 
Andioth Islaid 

AbdulNasr;e. 38 
S/o\Jalla Koya, Kunnashada House, 
AhdrothIslaid.. 

Mohaiirnedl3as heer, age 37 
S./o Yacoob, liyathara House, 
Aidroi Island. 

Sl)ihid,age 35 
5/0 Sa)ee1, Kdya, Pandath Puthiyapura House 

ndio.t1ii s;lil 

Pooko'a 	,e 
Sb Koyanirna,Mayampokada House, 
And,roth isand 

Noulal, age 43 
Sb Koyanna Kya, Thacheh House, 

nd.roth Islarii. 

Asif', age 37 
SIbeethi, Thchcri Moosathada House, 
/id:Qb Is1âid. 

5 

6 

7 

63 

10. 

. 



ed, Kunhali House, 

;aé33 
damkakkada House 

Hasan, age 30 
/b Jna1udFeeii, JKadiyamrnada House 

ArdrtFi rs :hd .  

Mohammed Rafeek,age4l 
S/b Ayshornmabi, Bilutheth House, 
Androth Is1and. 

101al,age37 
.S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/o .  Koyarnrna, Pochalam House, 
Androth Island. 

Abdul Hassan, age 51 
S/a Abduj°Khajer, Karachetta House, 
AndroTh Islarki. 

Koya, age 48 
Sb Sayed Mohammed, Thacheri Moosathada House, 
Androthjslànd. 

Bab°eer, age 4.7 
S,/o: 	Mpodampura House, 

rvd. 

age 42 
S/ô ri-ed, Azhikakem Pura House, 
Andioth lsldnd 

Jabbai,ge 39°' 
Sb Na1l Kd, Kunnashada House 
Androth Island. 

r't'ldhammed Liy'audclen, age 33 
Sb SaycdMharnmed, Neelathupura House 
Androth Island. 

15 

16. 

17 

F 

20 

21. 
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Sb S iddequ& uthiyanaIakam House, 
Andioth Island 

25 	Inden, age 60Y. 
Sb Aham med, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age42 
S16 Sayeed MoharnrnedKunnashada House, 
Andi oth Island 

27 	Gaiooi,age4l 
Sb ihangu Koya, Pentamveli House, 
Aidroth Is!and.. 

Siddeeueage43 
S/b Kidav, Modiyothada I-louse, 
Andi.oth Island. 

Shanayas, ag6 33 
Sb Kunhi Koya., Pochalarn House, 
Androth tsland, 

Pookunhi, age 50n 
Sb IKidae, Aliyathara House, 
Andofti Isjand 

Kaleel 
/o Buhaii Aanakar House 

Andioth Island 

UIyS, age 36 
Sb Hamza Koya, Aliyathara House, 
Andioth Island 

Mohammed sheei, age 39 
S/p Sayced vIohammed, Aliyathara House, 

age 33 
::.Aljyathara  House, 

35. Cheiiya Koyi ae46 
Sb Kadei, M arapura House, 
AidrOth I's1âri 

30 

 

 

 

 

. 
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Mohammed Sa1em, age 33 
Sb .K.ôyanifla, Kannipura I-louse, 
Andtot.hIs1and.. 

Shadisuddeen, age 33 
.S/o Abdul Kader, Belichetta House, 
•Ancfroth Island. 

.K•unhiSeet 	ge 47 
S/o Aboo Sala, Lavaikka1 I-louse, 
Androth Island,. 

Yacoob, age 45 
S/o Sainddeen Kiinnashada I-louse, 
Androth Islard. 

Abdul Jabbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jamal,age 41 
Sbç Sayeec Bukari, Bidurnkattu Bilutheth House, 

fldrOth Island. 

Subid, 
DboSayedBtikari, Thacheri Biyyada, 
Andioth Island 

Sajiadeui,age29 
3/oNal1a.içoya, Lavanakkal House, 

Androh Island. 

Shahaias áegvrn, age 28 
D/o Kunhi Ko'a, Lavanakkal I-louse, 
Andi'oth TIànd. 

	

45 	SiyaIk1hn, age 32 
S/. 00kuph. i,ah1T1ath Villa, 
Andioth 	 an.  

age 33 

S/:c Nsai',cbEdath House, 
Aiidioth iiand 

1qbal,ge 42. 
S/o You.saf, adaram House, 
An.drotli Island. 
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Hassan, age 39 
S./o SayeedBükari, Matharapura I-louse, 
Andi 0111 Island 

Mohuh1h11l Saleem, äge 38 
Sb Yousaf, I hailath I-louse, 
i\ndioth Island 

50 Mohammcd Musthafa, age 36 
Sb Pookoya,Neganmada House, 
Androth Island. 

Koyaage36 
So Attakoya., Mathil House, 
Androth Island. 

KamiLage4l 
S/o MLIIhLI Koya, Palathupura I -louse, 
Androth Island. 

	

53 	AsiI,agc3o 
Sb )cL1hl Koya, Lavanakkal House, 
Andi oth Island 

Skariya, age 
S/o M uthukoya, Bi lutheth I-louse, 
Androth Island. 

Slihage 37. 
S/p Kuiii.<oya,Aynamada  House, 
Andi'otiv Island. 

	

56 	Rahmathulla,age 39 
S/o S idddcquc, Bi lutheth House, 
Andioth Island 

	

57 	Mohammed Aslarn Nasei, age 40 
So Syeec1Mphamrned, Palliyet House, 
And.1-othAsi'and. 

Sayced Mohammed, age 42 
S/a Kasi till, Achadapurakattu I-louse 
Androth Island. 

Anvar Hussaii, age 29 

	

• 	Sb Ppokoya, Kunnashada I-louse 

	

• 	Androth Isl.ançl. 

. 
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60 	Habcebu Rahiiian, age 28 
Sb Sayecd Mharnrned, Kunne! House 
Andioth Island 

61. Rash eed age 33 
Sb Koy 1ei akkada House 
Andioth Is!.nd 

62 	Chei iya Koya, age 32 
S/o Aboo Sal'äh, Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
S/oSayeecl Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
SJo N.attaa Koya, Cheriyadam House 
Andioth Island 

65 	AdLlarnad, ge 45 
S/o (oyam ma, Kai akkada House 
Andioth Island 

66 	Shamsu Shumoos, age 34 
SIo'Cheriyakoa. M., Pentarnvilapura House 
Andioth Island 

67 	MoharnrnedAbdul Naser, age 308 
S/6 Jat&eF Nil Kottiathattu Rouse 
Andioth Islrd 

68 	Mohaindthahul1a, age 33 
SbKoyannak'oya, Nallal House 
Aid.bh IMid 

69 	1biahul1ah, ge 30 
Sb Kunhisethi, Perumpalli House 
Andioth Island 

70 	Riyas, age 29 
5/0 Shaik Kob'a  P S , Pentambelipura House 
Andioth 1slard 

71 	t.Jisaiag3I 1  
S/oKidaveP P Pandathu Lavenakkan House 
\T1diOth....tslaI: 
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72 	Rahmat, age 42 
'S /o. PookuttyM , Math ii House 
Andioth Island 

73 	Mohammed 1-1assan, age 37 
S/o, Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen, age 32 
Sb Muthu IKya K , Nellai House 
Androth Islàd 

Mohammed Nseer, age 28 
S/.p.Muhathmed, Pentamve.l ipura House 

ndroth Island. 

Rau lath Beeg.um, age 29 
S/.o Thangakoya, Arathupura House 
Ahdi:oth Island. 

Fathahuddéen, age 38 
S/.o K idav. U.K., Makket House 
Andioth Island 

78 	BadiL:1'Mun,  age 32 
Sb Abdul Khadei, Moodampura House 
Andy oth Island 

79 Mohammed Mjstafa, age 33 
Sb Ahammacliya, Jabalpui a House 
Androth Island. 

80 	Mohammed Kasim, age 47 
Sb Kidave, V K , Makket I-louse 
Andi oth Islai?d 

81 	MohmhicdAb'oosa!ih, age 40 
bo Sayedv1Oharnmed, Bilutheth House 

Andioth Island 

82 	Runhiseethi, ge 47 
Sb Yousaf, Mediat apui akatte House 
Andioth Islard 

83. 	I'labsaKoyge 42 
S/o z\hmmcd, Makkett 1-louse 
j\ndioth islaid 

.,. 
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Attakoya, age. 49 
S/b..Ykbob, A1iyathara I-louse 
Androth Island. 

IKJia16;  age 49 
Sip Sa'eed, Cherikkal Puthiyapura House 
Androth:Is]and. 	S 

Ihh11, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri Moosathara 
Androth Island.. 

Mohanrned Farook,  age 33 
So..Nallakyaç.L., Tharampalli Makket House 
Andi oth Island 

89 	Abooa1ih, a 31 
S/p Slaik Koya, Moosakada House 
Andwth Island 

90 	Salcem,age 31 
Sb Seethi, Kaiakunnel House 
Andioth Island 

MohammeaKasirn, age 33 
Sb SydMolamrned P.C., Pathada 1-louse 
Ai]drot}iIs1and 

le 1nykoy4 	age 44 
S/o Kiday 	Lavanakkal House 

T1h° 

Mo1imnedhissain, age 41 
S/lo: Sayeed Imail, Kandalath House 
Androth Is1a11i. 

Sal3ir Khari, age 3 
S/o.Ioyam'na1oya, "Th.attarnpokkada House" 
Aiidroih !slai1d. 

 
S/1  Syed Bukaii, Podamkakkada 1-louse 
Ad*i 

:14 	:: 



2, 

96 	Akbai C, age 33 
S .6 Attakoya 'K Edayakkal House 
Andiot 'Is,1abd 

1 

97 	bdu1 S7ahaF age 33 
/o Thangakoya P, Kunchali House 

Andioth Island 

98. 42 
F'dayakkal House 
Androth Islahd. 

99. Navas, age 25 
Sb Hussai n, Thahira Manzil 
i-\ndoth Island. 

100 Shanavas, age 33 
S/a Shaiafuden, Mathil House 
Andioth Island 

Hassan, age 33 
S/a Seethi M, Lavanakal House 
Androth Jland. 

M.ohamned Basheei', age 42 
S/a Ypusaf, Nellal House 
Andi oth Island 

103 Sharnuden,age 36 
S/p a11a KU) a, Kunnashada House 
Ancioth Island 

tainu! Abid, age 26 
S/a Kidave K , Palliat I-louse 
Ahdioth Island. 

Muthu Koya, ae 39 
Sto JKun1iiSethi, Makkette 
Andi oth Island 

Mohaipme a Mukhbeel, age 30 
/p Koya;nimakoya, Kerakkada House 

i\ndoth Islapd 

I 	I 

107. Shamusudeern, age 27 
S/o Koya Kidave M P , Pandathupuia House 
j\ndioth Island 

. 



108 hihabudhe4;age27 
SIo Muthu Ko'a, Pandathupura House 
\ndioth [slard 

109. Ubajdufla, age 29 
Sb 	Sathai, Kanniputa House 
Androth Is1and 

110 JalaLage49 
S/o YoUsaf'P. M ood ñipura House 
Andioth Island 

 Kidavüage5•5: 
S/o JncleenM.,',IBiriyanirnada House 
Androth Island 

 Kidavuage 59... 
S/o.Iijb, Mekkat I-louse 
Androth.Island. 

113 Mohammed Salahudheen, age 26 
• S/oKpyaT I' ll Kandeth House 

• AndothJs1aid. 

114 Mohamhied Shakeei, age 22 
Sb 	Kdithisee.thi, Makket House 
Andoth J1aid 

115 Moamrne 	Aithaf, age 24 
Sb Jama1 Mayornpokkada House 
Andioth Island 

 AbdulGáfoor,age28 
S/o Nallakpya T?, Bappathiyoda House 
And,r,oth Island; 

 f\1ohaiiinedYathiya Khan, age 23 
S/o Basjieci K, Mathil House 
Andoth Island 

118 N!1a 1( 1oya, i a g e 39 
S/oKhadeiPPC, 
Andioih Island 

119 Kunnikoya, age 35 
Sb 	Ahmed, Ionnikarn House 
Andi oth Island 
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120 Zainul Abid, age 41 
S/oAssainarN.P.,.Kandalath House, 
Androth 1s1a., 

121. Mohammed, -age 50 
S/o-Abdul K1ader,.KavaI Chetta House, 
Ahdroth -.I1and'; - 

122 Abu Nasn, age 36 
S/o..S-iddique,KuniiaThadà Hpuse, 
And5th Island. 

Mohammed Aboo Salih, age 37 
S/o Musthafa, Ammelam House, 
Androth Island., 

Koya, age 37 
5/0 Sayeecl Mohammed, Lavanakkal 1-louse, 
Androth Island.. 

Mohamined Rafeek C.P., age 38 
So .Sayed, Cherikkal Puthiyapuram 
Andioth Island 

126 MoIrnmed Rafek, age 40 
S1QjJkk.as. I:3ilutheth House, 
Andioth Is!anà 

Mukbel , age 28 
Sb M-ajeed-L., Perumpalli House, 
Andiôih TsFaid. 

Rashc.édJKhaii,-àge 33 
S/ø1<i a,v A:, Biyyadachetta House, 
Andi oth Island 

129 Moha iied Fiook, age 31 
Sb Pokuy 2  Kiinnel House, 
Aidioth lslapd 

130 Rahmathullah, age 31 
Sb KoyammaK P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
S/o. : 1 1,lak:ya1, .Iennashada House, 
And-l'oth Island 



( .'.... 	H 	. 
132. 

• 
ohaiirned Jal, age 38 

SbIKidave M P , Kandalath House, 
Androtli Island 

133 Mohthimed Ablu1 Gafor TM , age 38 
Sb 	Nh1akya, Thai ap 	ily Makket House, 
Andih Island 

134 Jamal, age 57 
S/OHKid ave,.:P oovad akkattu  House, 

• Androiki 1sland 

135. Mohammed Sa1em, age 31 
S!o Hàssan I(ür)ri, KeyiyOda House, 
Androth.Islaiid. 

• 	136. Kb'amma,ae 47 
S/o.Aboo Sa1eh.Kavalchetta House, 
And oth Island 

137 f116iathu1la,age38 
Sbo çKoyamma, Karachetta House, 
A,ndroth Is land 

138. AbdulAeKhân, a g e 41 
S/Q..M.phamnied, Birayammada House, 
Andioth Island 

139 Shamudd1een, age 32 
S/fo Sideeque M 1 , Pazhayakamkattu House, 
Andioth Islahd 	I 

140 age 33 
S/p 	dyankoya, Ammelam House, 
Anddth Island 

141 N1Ioya,e50 
S/o Aharne'd P 0 , Matharapura House, 
Andioth Island 

.142. 1 lamza Koya, age 43 
Sb 	Kidave B, Al iyathara House, 
Andioth Island 

143 M4 	TTreçIh1s41a1n, age 28 
S/oI1-Id'a I'41 , Ainmelam House, 
indiioth 

I  I'; 	. 



144 Sayed JsmaiLage 58 	 S 
Sb Adu11a PP, Pudarnkakkada House, 
irididt Ls1aid 

tI 

145 Amjath'Khan,age28 
Sb Buniyarnin', Ammelarn House, 
Andioth Island 

Mbhammed 1611, age18. 
S/o Nal I a koya , : P erumpa ll y  House, 
Andi'oth Island. 

Pookunni,.age56 
S/:O ouSaf1TTaJ i .Bappathiyoda House, 
Andioth1s1ard I 

148 Moharnned asheer, age 38 
Sb Kidave A, Mayarnpokkada House, 
Andioth Island 

theIriakoyg.36 
S/a iKunhikpyi j., Thacheri House, 
Ardroth Island, 

Naseemudheei K S P , age 28 
Sb Abdul Khad"er T , Karachetta Sarommapura House, 
Andioth Island 

151 Abd1Iyooi, age 41 
1 0 S0.ed Buhi i M , Kunchali House, 

'\ndioth Island 

152 Liyabdiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kurihihi, age 46 
Sb Kadei,Pe.iumpalli F-louse, 
Andioth Island 

154 Pâthuinmäi, ge 52 
l/pKo'anmihakoya, Kolikkattu Naduvilkam I-louse, 
Andiot1 J1ard 

155 	afiyulah,ae.5 
D/o Hamsa Koya, Aliyathara House, 
Andioth Island 



157. 

158 

159 

160 

TOM 

162 

163 

165. 

I 	
33 

eethi, age 69 
S/o Assainai, Pachana! House, 
Andioth Island 

Sadakkathulla, age 3 
S/6 Buhati V K , Chettapokade House, 
Andioth Island 	1 

I 

BashLel, age 40 	, 
S/o Sayeed K, iunr äFada House, 
Andioth Island. 	

.. .... 

Mohammed Kuiaishi, age 25 
Sb Sayeed Mohammed, Karakunnel House, 
Andioth Island 

Siia;, age 47 
S/oKidàveK.., Kunnumpura House, 
Androth Island.. 

Mohanmed Raage 31 
5/0, .Harnza Koya K., Pathummapura House, 
Andioth Island 

/in1i1 Ad, age 26 
Sb Nàllakoya 1K C ,Palliyat House, 
And) dd1 Island 

Abdl Jabbat, age 35 
S/6 Kunni Seethi, Makkett House, 
Andioth Island 

Sajeed Mohammed, age 54 
.S/o. Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age S 7 
D/ 'OUSCt  1K P , Thacheri House, 
Ando1ih island 

13alkcs, age 3 / 
I)/o 1Koyaiiniakoya P , Thacheii House, 
Andioth Island 

Yakoob, age 40 
Sb Kidavu K, Ammelam House, 
Andioth Islaid 

S 
156 



It.z. I 

169 

170. 

171 

Mohammed Rafee, age 42 
$Io Koyai:mky.;MayamPOkkada House, 
Andioh s1and 

Mu!lakoya, age 47 
Sb Majeed K , Lavaiakka1 House, 
Andi oth 1s1ad 

Pookunhi, ag 46 
Sb Kidave P , Ammelarn House, 
Adth .Js Iah n 	. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda 1-louse, 
Androth Island:. 

172 

173 

174 

17.5. 

176. 

(By 

2. 

3 

Kadeeja, age ,1 
1)bo lKjdaye K., Thacheri House, 
Androth lslahd. 

Mullabi, ge 4 
Dbo Kidave B Palathupura House, 

Ma A.n7obi1' 	yeed P P ,age 25 
Sb M 

n 

P. Fathpllah, Puiathikkatt Puthiyapuram, 

Adioth Islard 

Ali.Akba Kae.25 
Sb C. hci iyakoya Kannathimada, 
Andioth kiand 

Mohainmei a1cem, age 33 
Sb Shcukoya Kunhali house, 
And oth 1slar& 

Advbatc kd1 1 k BGangesh) 

Veisus 

I he Adminisitoi 
Administration of the UT of Lakshadweep 
KaValathi 682555 

lDepai tment ogi icultuie 
U] ol takshai\k'cep, Kavatathi 682 555 
icpiescntcd bj .

1
. $ Duectoi 

1 	II 

Do etic fPaiclayats 

App! icants 
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9epaitipent of ianchayats 
djnifl.istration 'pf the UT of Lakshadweep 

Içavarl(82 55 
t 	I 

4 	vil1e (DWeep) Panchayat 
Andioth'I1inti tepiesented by its 
Executive Officet 	 Respondents 

(By A&vocate Mi Radhakishnan) 

17. 	OA302l20i: :  

1.. 	Jafter, age 3: 	. 	.. 	. 	. 	. .. 
S/9 Babuj.an, Painetheö1etta House 
Amini island. * 

2 	Faiooque,age'33 
S10 Khackel Kulandarn House 
,4m i n;V island 

3 	Abciulla Koya, age 50 
S/o Attäkoya, Malika House 
AminiSlahd. 

4. 	Nallakoyd,à40 
Sb Abdulla Koya, Puthoya Kanniyam Housc 
Amini Island 

5 	AliMohaniiiid, age 47 
I.. 

Sb tvohamined, Kombarn House 
Anini 1anä 

f 	II 

.................. 
'I 	1 	1 

6 	Shai afudheen, age 36 
io iKi(Iave, Kottechetta House 

Amini an 

7. 	Jbbr P..0 age 36 
S

,
/

,
o

, 
Cheriy:a Koya, Purakkachetta House 

Amini Island 

8 	Yousal, ae 36 
Sb Kadei1 , 3eliyachadachatta I-louse 

niip s1and 
L 	.. 

9. 	 633 
Sb Sayeed Sheikoya, Marnpui am I-louse 
Amni island 	 Applicants 

(By Advoate Mr K B Gangesh) 



I 

4. 	\'illagc. (Dw.eep) Panchayat 
Amini Island represented by its 
Executive Officer. 

(By Advocate Mi S Radhaki ishnan/M/s Sheriff Associates) 

18 	0A303/2013 

1 	Aboobaki P , age 41 
S/a Kunhikunhi, Pallam House 
Kavai athi Island 

2 
	

Musthafa BK., age 45 
/o Sayeed,akakada House 

l<avarahi Island. 

3 
	

Moham'ie'dShafl M , age 34 
S/o I an t1,Malik, House 
Iavarathi 

Abdul Nar, age 43 
S .çhcri)'akoa K., Ayhipura House 
Ka'arathi 1s1id. 

Yacoob K.P., age 41 
S/n Kidave ftP,. , Kuttipapepura House, 
Kavarathi Island. 

6 
	

AlikoyK, a31 
S/o.I3h P i e!iyam I-louse 
11avarthi' Is lnH 

.. 
ID: 	. 

Re s pa ii dents 
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0 7.Mujecb Rehmah U P , age 34 
Sb Allko)'a C K, Uthampokakada 1-louse 
1Kavaiath Island 

c 

S 	J haigkdya V P n ae 43 
Sb Ukkas, Vadakki1apufa House 
Kavaiathi Island 

 
Mujceb Rehman B, age 30 
Sb 1'hangako'a, Biiekal House 
Kavarathi Ilthid.. 

Sajitha P., age 32 
D/ All Aradam, Poovihoda 1-louse 
KavaraWi lslabd. 

Basheci P I , age 44 
Sb Mohammed Pal!ipwa, Puthiya 111am House 
Kavatathi 1slanl 

Abdul Rafeek K, age 44 
SbAhm 	t mm ed Ka.ada, Kadapuiathaba 1-louse 
Kavai aWi Island 

SleemA.P.'a 	34 
Sb Mohammed C P , Athampapepuia House 
Kavaiathi Island 

Mohammed 1-lussain P A , age 29 
Sb K1-iahd 1-laji K P , Puthiya Alikom 1-louse 
Kavataihi Island 

Shajhan T K , 	35 
Sb -{amz, 'h'inikacl House 
Kavaiadii IslarU 

Anwar 	39 
S/o Muthu, Ayncpuia 
1<avaiathi lsfl*aIldl.  

Baheei S ag ' 35 
S/bljaiiitath Xi  I , Safiyabiyoda 
Kavaatlu Island, 

Ukka, àg 
Sb AboobaRer, Melillam 
J'avai athi,1 sland 

... 	.. 

12 

13 

15 

17 

13 



dITlZath, age 2 1-1 	 7 
S/o 1J man -1a6i, Aynepuia 
1avaiah Island 

Mujoeb Rehman, ag38 
S/o I-Iarnzath A I , Safiyabiyoda 
Kavatahi Island 

Maikfan K.P.;age 3.6. 
S/o Abdulla A, Kuttitapepura 
Agafli kiand. 

Hiday.athul!a SJVL, age : 36 
m S/oHazath .B:I<:., Slibaida  Manzil 

Kavai athi Island 

A n sa: r PP,age31 
Sb Chctiya Koya K P , Pakichipura 
14 'ra1hslajid. 

Suliman K.P, age 38. 
S/o lK!dIV UP., Kuttipappepura 
Kavaiathi Island 

Yacoob C P , age 40 
Sb. Yo.., Puleenakeel House 
Kavai athi Island 

Nimtdn'kP , age 34 
Sb Zakarih Koch ipura House 
Kavaiathi sIand 

Saleern V ae 39 
S/o. I Iamzth \Iëloda House 
Kavaii[hi Island 

Attakoya:B.,ad 41 
510 Ahoohacket M I, l3iickal 1-louse 
IKa\'dlatlll Island 

NLihaPi:V.1e 30 
S/o Ka4 ii1MC, P6I1iveedu House 
Kavaiathi jslanI' 

Mohammed Iqbal K K , age 31 
Sb Kasmi P V  'Kunnamkalarn House 
Kavaiathi Island 

38 

LG 

20 

21 

22 

23 

ME 

25 

26 

27 

28 

29. 

30 

. 



• 31 	AshikA1iCP,ge30 
Sb Mi K , Cherdipapada House 
Kavaiathi island 

32 Mohammed Rafi P , age 38 
S/a Chei iya Koya Pa1icham, Pulipinnakad House 
Kavaiahi Is1ard 

33 	Pookoya P p , age 48 
S/a Babujan M. , Puthiyapura House 
Kiltan Island 

34. 	Huss•ainaliKP.age .33 
S/Muharnmd C., Kuttithayapura House 
Kavarathi Island. 

35; 	Silaimah M., age 37 
S/o l--lamzath 	Maidanoda 1-louse 
Kà\'•aratl7i Island. 

36 	Kaja 1-lussain C , age 37 
S/p. Ahmiiied Khai T.P., Chungam House 
K1aithi I1.nd. 

1' 

37 	Mjeb)hman T K , a g e 38 
S/a ['hnihkad House 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/oS.aye.d Po.; Kakachiyapura House 
Kavaiathi Island 

39 	Mohammed Rafi B , age 33 
/o Attakidave F P , Beeiarithoda House 

Kcivaiathi Island 

40 Reg3 
S/o NIuthu Ptileenkeel House 

	

('f 	I 

Ravaiathi JslaI]d 

I 	 I 

41 	Urnrnei 1K?,age37 
S/a Udaifa C P Thekila 111am 
Kavaiathi Island 

42 Mohammcd Rafeek, age 37 
'/o Aflai K P ,Iokatachiyapura House 
JKavaiathi Island 

	

? 	 I 



I 

46. 	Sharafudheäi, age 24 
S/bAli A., Poo\.indda I-louse 
1< a'arahi Island: 

(By Advocate: MI.K13.Gaflgesh) 

S. 	 Versus 

1. 	the Adiihistrtor 
of the UT of Lakshadweep 

Ka\'arath625555. 

2.1prtmeit f Agriculture 
UT pf Lakshdkk'eep 
Ka'aiathi682 55 represented by 
ts Diector. 

Di'ector bIchayats 
Depitrht bf?anchayats 
Adiiiinisi.ion 01 the UT of Lakshadweep, 
läthi-682 555. 

I)tii.ctPàichayat 
i 'iersented by its 

Ex'cuti\,'e Orfler. 

Yi!lag (Dwe) Panchayat 
Kavarathi Lsland,yepresented by its 
Executi"'e .Offer. 

(By Ad\'ocaie;MI:.S.Rdhakrishnan) 

19 	QA3l9/2Ot 

. 	1Oêr,: ae4 
d J4 House 
IWO s 1'nd 1  

App! icants 

Respon dents 



5. 	K.K.Razak, age, 27. 
Sb Khadei koya, Kunniyatamkakkada House 
Amini Island 

6 	PAshiaf, age 37 
Sb Ahamed, Pallain House 
Ammi Isiand 

7 	K C Moosa, age 44 
Sb Attakoya, Keelacheiy House 

mini sland A  

[3.Kasñiikdya, age 42 
S/o.Ch6riyakoya, I3alapp House 
AhiinLlsland, 

1 •  

]ttoya, age 41 
Sbo Hiàkdy, Chnmthabelli House 
Aiii11labd. 

faheeiM,age 33 
Sb Abdu 1lakoya, Madam House 
Amini Island. 

Pookunhi 	
0 

Sb l'.C.Yousaf, Noormahal House 
Amini 1land: 	 . 	 Applicants 

(By Acocate: J'vir.K.B.Gangesh) 
: 	 .. 

-. 5 	 .. 	Versus 

I . 	I:heAdnii.iiistratoi 
the UT of Lakshadweep 

Ka\arathi-682 555. 	. 



2 	Dii eotoi of Panchivats 
Depai trnc it of Panchayats 
Adm i mst1 ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diicctoi of[ducation 
Dnectoi ate ur Education 
Adminiti ation of the Ut of Lakshadweep 
Kav-iiathi-682 555 

Village (Dwp) Pancha'at 
A m i n i Island represented by its 
ExecutiveOftiçer 

(By Advocate Mi S Radhakrishnan) 

20. 	O.A N. 325/2013 

M.olanmed Abdul Razak 
Sid. U.K.NiI1.a.Koya 
Aitalada l-Iouse. 
And i'ott Island. 

K. Moosa 
Iadi1am 1-louse: 

1- Ian a Ko 	B 
S/c3. Adt'Kiadei 
Biriymniada I-lpUse 
Androt't !slaid: 

(By Advocate Mr. KJ3. Gangesh) 

\/ersus 

R Cs O n den ts 

App1 i cant s 

1. 	Thç Adm ii istrator, 
A(Iministration oF.the Union Territory 
6F W 	avarathi - 682 555. 

2 	Jhe I$iiectoi (ei vices) 
dinnisti atlQnof the Union Tei i itoty 

(Secretariat), 
Kvaratii - 682555. 

3. 	[)epartment o.f.Enviornrnent of Forests 
Union Tern tdiy of Lakshadweep, 
Kavarathi 682 555. Re s pon dcii t s 
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(By Ad\ocate Mr. S.tadhakrishnan) 

21. OA326I2U1 

	

.1.. 	Sav] ad K., age 40 	. 
• S/o Mohammd ,A.P. Thirinikkadu 

Kavarathi island. 

	

2. 	Abddbcker. P.P, age 43, 

	

• 	
S/a l-Ia1 zith K.P., Pallipura 

	

• 	Kavarathi Island. 

• 

	

J. 	Aboobacker P.1K.., age 34 
• 	S/c Fathahulla, Puleenakeel 

• 	Ka\'arathi Island. 

JehangeerA.P.,age32 
S/.o F-laniccd, Aliapui -a 
lKav.arathi lslind, 

Shajahan 13.,ag 35 
Sio Kidve, 1adayi 
I<avaaihj Island. 

(By A(Ivodiiè: M'r.K.B.Gangesh) 

Versus 

	

I. 	The Adminisrator 
Administration of the UT ofLakshadweep 

• 	 Ka'ai'athi-682 555. 

	

2. 	iictor I Pnhayats 

PfT' 	Qf:lanhayats 
Admtthti atton of the UT of Lakshadweep, 

555: 
i j

q ..

..... ................... 
1,) 

	

.3. 	i•tiieit of.Science & Technology 
U110.111  ITitdr' of Lakshadweep 
Kavaiathi-682'555 

• 	represeited by its Director 

	

4 . . 	Yillge(Dweep) Panchayat 
• 	Kavirathi1sland represented by its 

hxecuuvc O1flcr. 

• 	(By Ad\()çatc; Mr.S.Radhakrishnan) 
........ 

Applicants 

Respond e i t s 



I 
22. 	(1)A32712013 

. 	l'cllOOlK, age 40 
Sb Kuiihiko31.i, Pulippinakkad, 
Kvaraihi 1sIäd. 

Ummer !-'arok; age 
5/0 \/.P.Kasmi 161Th61aüra, 
Kavarathi Islahd. . 	.. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Adftdnistrator 
Administration of the UT of Lakshadweep 
K4vaIathi-62 555. 

2 	I-Arector of Panchayats 
DCpcii tn1cpl of Panchcyats 
Administi alion oIthe U] of Lakshadweep, 
Kavaldthi 82 555 

Depai tmcnt of Fnvu onment & Foi ests 
Unidn Territory ofLakhdweep 
Kavarathi-6$2 555. 

4. 	\/ill age (Dwcçp) Panchayat 
K avarathi I si apd represented by its 

Xe cuti v C Officer. 

(By 

23 	OA328I2tU3 

Siftill C.1 	age 34 
S/u Mohimood:11aji, Chendipura, 
Ia\'arathi. 

Sam 16I 1 lamccd PP., ago 39 
S/o /\ttai K.P., Pokara Chepura 1-louse, 
Kavarathi. 

Mohammed K.P., age 35 
Sb I lainzath13.P., Karutholapua. House, 
Kavarathi. . 	.;. 

hdt;lrdemP, age 41 
S/.o Nil haniiied PaJlain 1-louse, 

Respondents 
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Kavaiithi 
to 

5. 
darn House, 

The Adniiistrator 
Ad.hìinitration bf the UT of Lakshadweep 
Kavàiathi-682.5 55. 

.Direátor of Panchayats 
Jeparti1ient pf Panchayats 
Adm.nisti ation of the UT of Lakshadweep, 
Kavai athj-682 555 

3 	Ductoi ofUducation 
1irètôi'ate of Education, 
• Adrninitration of the Union Territory. 
of Lakshadwëej, Kavarathi-682 555 

4. 	YiIlage(Dwee. Panchayat 
!Kavaiathi 1sahd : iepiesented by its 
L\ecutive Officei 

(By Aocate N'h S Radhakrishnan) 

24 	QA1329/2.O13, 

Thahu a I3eurn M M , age 38, 
W/o Raum Razed, I\4adecna Manzil, Kiltan 
SUpCI VISO1, dou i wisting Centi e IKiltan 
Disti ict Panchayat, Kiltan 

2hahu! Rameed P I , age 50, 
/o SayçclKE?ya 	I hottathakkaia 

Stoic Kepei1Cum  Cleik 
C6 i,r I wisting entie Kiltan 

ict Panchayat, IKiltan 

3 	1 K aeenudcen, age 33, 
Sb Saydd Ab'dilla Koya, 

tfi 	Kiltan 
[le!pei, Coil Twisting Centi e Kiltan 
Distuci Panchayat, Kiltan 

Applicants 

Re spon dents 

Applicants 



3. 	The Chief Exec itive Officer 
T)isrict Pandha'at Unit 
Kiltän, Union Territory 
of Lakshadweep-682 557 

(By Ad\'ôcate: Mr.S.Radhakrihnan) 

25. OA331/2013 S  

1isài K.C., 	34 
?peed MOhimixiad A.M. 

Ktti')'mchatl (I-louse), Agatti Island 
UT of Lkhadveep. 
Woldng as casual labourer in the Department of 
Science & Tchhology, Agatti, Lakshadweep. 

]lyderP. 
Sb Sayed.Buhàri Haji U. 
Pokkai.hapcaçla (House), Agatti Island 
U of Lakshadweep 
''rkihg acasua1 laboUrer in the Department of 
circ 	T'hiology, Agatti, Lakshadweep. 

:.',. 

39 

:' 
a.House, Chetlat Island 

JT df 
orkihg a8 cual labourer in the Department of 

Scice & Techhoi(jgy, Agatti, Lakshadweep. 

'aml Bil lKage 27 
Sb Scdikoy; 
Kuriyathiyoda House), Chetlat Island 

T ofIksha1vep 
casuai 1ibourer in the Department of 

Scêrp& Tenolôg 

Respondents 



• 	: 
Chetlat, akshadweep 

(By Adote :1asi 	It 

ti-7 

A i  p1 i can ts 

jakose, Sr. & Ms.Daisy I.Daniel) 

:ij?t. :.i . 	: 	 • 	i 
; $.VI sus 

The Administiatoi 
UT of Lakshad weep, Kavarathi-682 555 

Cha.iiperson 
Village (I)wêcp) Panchayat, Agatti-682 557. 

. Chairperson 
i11age (Dw3) Panchayath, Chetlat lsland-682 554. 

The junior,Sc,ientific Officer 
I)epaitment I Science & Technology 
Chetlàt-68 554 

	

5 	The JunioiScientific Officer 
I)epaitment of .cience & Technology 
Aatti-62. 557. 

	

6. 	I)ftêctor of I.aehayath 
Departn1en dfPanchayath 
Kavarathi7682 555. 

(By A\ c'ati: N1r.S.Radhakrishnan for RI ,4,5 & 6) 

26 ØA3332O13 

' 7 	-I 

I. 
Sb 16yakunhi 
Salidnivapula, Kiltan 
Uikshadwccp 

	

2 	K'Azhai 
Sb Sayed Buhan 
Kui iyathivodu,iKiltan 

	

3 	A P Ahamd 
Sb Kunhikoy 

hmapui a, Ii'ltan 
1 	

1 

(By Advcate Mr M R Hariraj) 

I 	 Veisus 

Respondents 

Applicants 



Adminisflatdi 
U.-ii 	to1' of Lkshadweep 	 I 
KavaiaUi 	I 

2 	I)uectoi ofPanchayas 
Union I ei i itoiy of Lakshadweep 
1avai:atti 

3 	Sub-Divisional Ofuicei 
Kiltan Island, Union ['euitoiy of Lakshadweep 
K It an. 

4. 	Director, 	: 
Services, 
U_i of Lakshadwecp, Kavatatti 	 Respondents 

(By Avocàte: Mr..Râdhakrishnan) 

27. 	OA34412013'' 

I. 	Kassim A 
S/o.Attakoya PP 
Al iyathara House, Andrott 

2. 	Jala.1iddin N 
/o Attakoya N P 

Nengummada House, Andiott 

3 	Mohammed I lassan C 13 
'Sb Kih ilcoy S VP 
lbdayakkalJ-Iuse, Andrott 

4. 	M oh a iii md 1afeek C. K 
Sio..li(oya K.0 
Chcriy.a Kakkana! House, Andrott 

5, 	i.hied. 	M.K 
Sb Shihabuddin Pookoya I hangal 
f\4ayanakkada I louse, A ndi ott 

6 	4h41hmedBasheei C 
S/() PoOkoya; 
I clayakkal I 'ouse, Andi ott 

7 	Nooi ul l-Iassan A 
Sb Nallayakoya U K 
Analacla house, Andiott 



Muisl'udaBegumCN 
D/o I ate Shatnsuddin Thangal 

i t  

Chemayath 1'h1akath, Ahdiott 

(By 	vocatc Mi 	Gangesh) Ad  

Vet sus 

1 	1 he Adrninistiatoi 
Administi ation of the Union Tei ritory 
of Lakshadweep, Kavaiatti —682 555 

I)irector ofPanchayats 
Depai:trnent of Panchayats 
Administiatiori of the Union Teiritory 
of Lakshadweep, Kavaiatti —682 555 

J)epartpien of Electricity 
lJnion ]'erri 	of 1:akshadweep 
Kavarathi- 6:82555 

Villaoe(D\ 	p)11Panchaat 
Andi ad Island i €pi esented by its 

xccutivc Ofticci - 682 552 L  

(By Advocat Mi $ Radhakiishnan) 

28 	OA 345/2013 

I 	Ayshomma 1 C 
I)io T-Iamsà, E11ä6hetta House, Agathi 

2. 
D/o Kasmi 1oya, Puthanveed House, Agathi 

3 	Kadecja'P K 
D/o Koya I l.san, Punakad House, Agathi 

I' 

4 	Abglu! MuIhalifMK 
/o Attakoya, Mayamkakada House, Agathi 

Applicants 

R es p0 n dents 
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NazerK 
S/o.Kidave 
Kunni kathiyäpa,cla 1-louse, Agathi 

ShovkathaliM ;  

Sc Urn me 
Makayachoda 1-louse, Agathi 

	

12 	Sacd Moharn'rned K 
'IoPoo1\oya B 
Kcepatt 1-1ouc, A g a t h i 

iaerp 

S/o..Mu.thalif K 
1athda 1-louse, Agathi 

Abooacker N.M 
SIo,.(bdul, Rahrnan F 

1 afdcsaN)1anzil, Agathi 

I Sal rn. T. P 
S/tcChpi i'a Koya C P 
TitIiY, lIlaiii, Agathi 

AId K.K 
S/b,Mphamnd Koya 
Kakkacla 1Iousc, Agathi 

AzharC 
Sb . Mohaiiined Koya T. P 
Challakkad I-louse, Agathi 

Aboobacker K 
Sbo.Sayed, :lOya T.P, 
<a 	Flodse, Agathi 

Sa\/adK1 	1. 
SI.,1 ae 1-lnad Haji K 



• 	. 
Kulalhinoda I Iouse, Agathi 

,•, 	II 

20 	yi dohamJped 
Sb Abdu11a P 
Maiiy ctthodaouSe, Agathi 

Muhammed Koya B 
bo Koya 

Biyahabiyoda Iiousc, Agathi 

Naleesa M.K 
Dbo.Abdul.Ia,Koya K 
Moothamkakk'4da I1ous, Agathi 

23 Koya P 
Sbo.K,unhoy& 
Pondinodci I louse, Agathi 

24 	Kasmikoya 1 I 
.SboAbbobackerKoya 
 W . 

Kaià1iVaFiiii5bda Puthiya 111am, Agathi 

25, . Aboobacier 

Uppathoda HOuse, Agathi 

26 	1adaiidhecn0/ 
Sb 	oyassn' 
\lahida Man7il, Agathi 

27 	Kanaiunisa B P 
D/ Mohammed S.  
Bapathioda House, Agathi 

28. 	j1i'dünibi M 
D/6.Attakoy?i 
Maii iyam Seviyoda llouse, Agathi 

29.Ji !1ei A. P 
Sb Syed 113uhaii 'l P 

AJ iyaappada I louse, Agathi 

30 	1 ahalidhn M P 
Sb 1idaV P 
t4ani aJTilIoJse Agathi 

31 	iik P 
SIo Muthukoya K 
Chei iyapappada 1-louse, Agathi 



. 

l\Jaseer T.P 
S/o.Muihalii 
Thekku PuU iya 111am, Agathi 

Ubaid U 
S/o.l-Iamia U 
Uinmerodachefla 1 - louse, •Agathi 

Sycd Moh2immed KT 
S/o.Aboo SalaF 
K1aI anth ihiyàda 1-louse, Agathi 

hànbd PP 
S,/b.Saye,djV1 oh ah med 
Puftiiya1àdara1 -h 1-louse, Agathi 

Abdulla B 
S.i4.11a11ahu1la 
13iyashibiyoda I louse, Agathi 

I lajaromma i.P 
I)/o./d2dul kaderqya P.0 
Thek ku Ph iyai 11am, Agathi 

J ecr T K 

Agathi 

 
S/o.S'ed Ali K 
13iyashibi'cc1, 1-louse, Agathi 

Miriyami B 
t/o.,Ummei C 
l3uhathoç1iflouse, Agaihi 
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44. 	Rosjina.. 
D/o Sayed Abdul Rahman 
Phachet i y I IoiJse,  Agathi 

43 	Sal<kaiiya PC 
Sb 1 Iam7a K P 
Puthiya Puia house, Agthi 

46 	Cheiiyakoya K 
S/o:l ate AttaRO'a 
Kobdam l-lous, Agathi 

Sho\vkathali 
Sb, 1.ate Attakoya 
Sailaniyoda House,Agathi 

Nisamudhcén V.K 
S/o,lIamza C,K (Late) 
\/dak ; Kcë1a.i:l1à.im Agathi 

49 	Cheiiya Koya A K 
",Jo Kpya I 
A1iia 1Kunnimmada House 
i\gathi 

MOharned41i c. 
Sb Kasnii Koya A 
Chhalakapda I louse, Agathi 

K 
Sb Yousaf A 1  
Kunnumpwam House, Agathi 	 Applicants 

(By Advocate 	i 1< B Gangesh) 

Veisus 
I 	I 

rhc Adniinistiatoi 
Adiinisti ation of the Union Territoiy 
of akshadwdep, Kavaiatti —682 555 

2 	Department QfAgucultuie 
UnionIci i itoly of Lakshadweep, Kavarathi 
RepieseniLd by its Dii ectot - 682 555 

3 	Dii cUdi of Panchayats 
l)epaitjnci1 of Panchayats 
Adminmi, 	t I mij  ofthe Union Territoiy 
ofLakshadwecp, Kavaratti - 682 555 



4. 
Agatii 1slad iresented by its 
Excuti' 	Qffidèr - 62554 	 Respondents 

i 

(By A 	ocatd'MS 3dhãkrishnan) 

29. OA 346/201:3: 

 Ummer Fai:ook Shah 
S/o.Aboosala 
Malikakal I-louse, Arninii 

 P.A SayedaU 
Sk).l-Iamzakya 
Pulhi.ya Ashabda House, Amini 

 Iàhiiah Igari 
D/.Ô Ahainèd, 	11 	Malikakal House, Amini 

 Aharnedkoya 
S(o.Koyakd'vu,. Surarnbi House, Amini 

 Vliyabi P.0 
Wo Anthukdy'a,I  Pal liyachetta House, Amini 

 13èb I I\4.P, 
1al lipura House, Kavaratti 

7 \loyaVP 
/dztakoVadakkilpura, 

Ia4iratti 	H 	 Applicants 

(By Actvoc:e: M.IK.B Gangesh) 

Versus 

tI'hc 4dm inisror 
dminitraibn ol the Union Territory 

A`dwe6o...Kãvar'attiaratti - 682 555 

2. D,i;reqtr ofJanchayäts: S  
epitnnt of Panchayats 

A1dnhIruL5t1 	tion of the Union Territory 
QPksheep, Kävaratti —682 555 



' 

g 

ii 	> 	liii 
t. 	IIj 

3 

	

.:athWi 	$efled 

• •.. 	
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Director of Education - 682 555 

•:.;. 
4 	Vi11age (Dwee) Panchayat 

Arnini 1s1nd i*presentcd by its 
xutive Offlcer - 682 553 

5 	Village (Dwep) Panchayat 
Kavaratti [slarid represented by its 

ij 

Ecutiye Otficei —682 555 

(By Advoct 	1rS Radhakrishnan) 

30 	Ok347/2o1' 

uharabi P 
D/o JKunhikunhi 
Pa ll.i:c.harn: 1:Iuse, Kavaratti Island 

2 	Mahainoot M P 
lIo Hamzdth 
Molakeputa 1oIuse, Kavaiatti Island 

3. 

:1 	. 	. 	.,. 	• ....... 
( 1 	\I  

joa6i4icI. 
UI\ikahapth J 1.aVaratti, Island 

4 	imina P V I! 

D/o Manaf 
Puthiyaveedi, Kavaiatti Island 

5 	SaiornrnaKP 
[)o lbiahirnk'uty 

eelakpch ictiyapurarn 
Kavaratti 1slaid 

6 
•0,.. 

Island 

7 	Bb1A 
1  

7 .'I 

pid çhezakoya 
Avappada I louse, KavaFattl Island 

8 	Beebi Aynepuia 
Do Abduiahiman 
\ynepura I louse, Kavaratti Island 

- 

1 	t 
1 ...............•. ..... 

Respondents 
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F. 

UiB 

se Kavarati Island 

9. 

I 

Sadihah V.M 
D(o.Valiyà Abdurahirnan 
\/idakkumelachadarn Kavaratti Island 

Rhiyambec T. P 
I)Yo.Ahamrnçd K.P 
Tottthapura, Kavaratti Island 

12. Beéfathumma B 
I)Io . A bo oba cker 
I3eramih6da, Kavarattilsiand 

Rahrnth Bcegurn P.P 
D/o.Attal K.P.  
Pocharachepura, Kavaratti Island 

I'4aijanath 
i)(o.Mth9. Ayriapura 
I(uthpapiJpura, Kavratti Island. 

F 

By A iK.!I Gangesh) 

\ersus 

The Ad mi 	or 
Ad1inistr?.ti1fl.Of the Union Territory 

ELakshadw,p, Kavaratti - 682 555 

Director SeI\)ies) 
:Adrnin.i.slratipn of  the Union Territory 
öftakhadè (Secretariat) 

KaVciiaLti —  62555 

	

3 	'b10CtO1 ofIbduss I  
Thi* TeriitS,ri of Lakhadweep 
Ka\'arthi reesçnted by the 
Direct& o lndust.ries 

(By Advocate: Mr. S Radhakrishnan) 

App! icants 

Respondents 



S 	 . 	 • F F 	- 	 - 	 --- 	 ------- 
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31 	OAF 318/2013 	
F 

r 1  

1KuriNç 
.5$/6.Shj. 	: 
Nborumchett 1-1ouse, Arnini 

Atakoya 
S/o,.Muthuk.oya... . S  

Suiámbi Hói,Arnini..• 

Anwar Hussain 
1)Io.Essa 
Konapura HOuse Arnihi,. 

4 	Sajitha Beegqm 
.D/o.tSa' 	bdu11aeed: 	KDya 
j3eli House, Amini 

: 

)/ohaikoya 
Monakkallachetta House, Amini 

1fassaiñar 	.1 ..  
S/o.Mohammed 
Alim 	Arnini 

7 	1K C Nas 
S/OJjlarnsa 
K4'1tvadachetta House, Amini 	 Applicants 

(ByAdvocate NIr 1KB Gangesh) 

Versus 

I. 	'1'heAdminis41- tor 
Ad.rnipistat.ionof the Union Territory 
ol Lkhadweep, Kavaratti - 682 555 

2 . 	 11 ,e,,  c:  o r ,  o-  r Panchayats 
J.

Depärtmeit of Panchayats 
Admirit'ratibri of the Union Terntory 

3 	'I3epartmeni. of L 1ucation 
,Uriii Thrritry of Iak$hadweep 
Kavarahi rejresented by 
Tctor of Education T 682 555 



iT 

I 
I 

Dw)Pachayat 

	 S 
land eçnted by its 	

Respondents 

(By Advoate4 Mr Sadhakrhnan) 

32 0A350/2013 

1.Mohammed H.9san 
Sb Abdul Kadar. 
Jvlohapurakkad House, Andrott 

2 	Abdul Hassan 1 

S/o.Attakoya 
Kaithatt House, Andrott 

.$ayed.MohaTiried 
bo.AboosalaHH 

:<'ar.chetta Hoe., Andrott 

MohamriedHussain 
.Sbo..Mohamrrd 
1appathiyodä House, Andrott 

5 	iijudden 
SoKoy'ahrha Foya 
Ka1<kad FlouSe Andrott 	 Applicants 

7,1 	i 	1, 4  

(By AyQct Mr K'B Gangesh) 

Versus 

	

1. 	
1 he Adrniniskçatoi 

drninistration i.of the Union Terntory 
of Lakshaclweep, Kavaatti - 682 555 

	

2 	Director of lanchayats 
eparteit f Panchayats 

of the Union Territory 

p Lkla*weep 
55 5 

4 	

L 

I 	 4 

	

3 	District PancFyat 
Kavaratti repeened by its Chief Executive Officer-682 555 

	

4 	Village (Dwèep) Pánchayat 
Anditt Isliii. represented by its 
Vciifive flffiib r  -682 554 	 Respondents 

(By Advoca Mi S adhakrshnan) 



S/o.Pookoya :  
Puthiya Eddi;yákkal House, Amini. 

vocate Mr K B. Gangesh) (By Ad  

Versus  

he 1\1n4i1Isüator 
ri.1sttation of the Union Territory 

ot I 4kshadweep, Kavaratti - 682 555 

Di r'ectoi of Parichayats 
I3epartrnent. of Panchayats 

diiinistiatiri of the Union Territory 
çf1akshady.',p 
Kvràtti 682 555 

Opartnient of' Women & Child Development 
U i !i i on  1iii[ory,  of Lakshadweep 
Kai'thi .; 

Repiesentd y its Director 682 555 

Villg (Dwcek) Panchayat 
Andrbtt Islandrpresented by its 
Executive Officer —682 554 

Village ()e) Panciayat 

ArnInI Island iepiesened by its 
ExutivdOftic - 682 553 

(By AdyOcti 	ri~akr.  

IF  
1Ir 	1 

2 

ri 

5. 

34.. 
7. 

App! icants 

Respondents 



	

• 	 • 190 

1. 	Moharnnied:RizKh 
o Poknh 	1 

, 	1 Idi 	 •1 
r 

2 	M6han3nd Mro6' 
Sb SyeeJ 4oHarnrpedoya 

pura 

Mansoor Mi 
S/o.Muthukoya 
Pentarnvelipura F-Iouse Andrott 

M5harnmed Faisal 
S/o.Siddeque 
MaRket l-IouseAndrott, 

(By Adcaté Mi.1J3 Gangeh) 

Versus 

'he Administrator 
Adrniristration of the Union Territory 
oFLakhadv.'eep, Kavaratti —682 555 

epartrnent of Animal Husbandry 
Union 1rntoryof Lakshadweep, Kavarathi 
Rcpreented by its I)uector - 682 555 

. 	
/ 

3 	ror9.anchayats 
Ditiñt1i1 Phë.hayats 

Union Territory 
JakshadWêep 

Kavarthhi'- 682 555 

4. 	/i1lag (Dwëp) Pnchayat 
ndrott island represented by its 

E<ëcutive Qfficer-682 554 

(By Advoëate: M.SRadhkrshnan) 

35 QA35i2O1 

W• 

M1K &e 	I 
<fbiKd 

Agatti 
• 

• 	 • 	
• 

Applicants 

Respondents 



2 	1 rvj Sl?ukoOi 
Sb C1l11kiodMoaiT!41ed 
Kee1 Muipw a Ilo4e, Agatti 

3 	lPAhinad 	1 

Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

4. 	K•P.Hômakb' 
SIo.Aboobacker 	S  
Kamalmal.mi.yod.a Puthya 111am House, Agatti. 

5. 	K.Showkathali 
Sbo•.'Syikhari 	: 
Kondinoda 1-louse, Agatti 

6 	B Shara1udheen 
Sb Ummer Ella 
136eyakutiyoda House, Agatti 

7. 	'/.K.N4ohmfrnd Mükthär 
S/Q.A:bdullal(oya 	S  
Vadakk Kunninarnel F-louse, Agatti 

8 	Abdul Rahirnán 

11 1a House Agatti 

By Aivocat 4kii B Gangesh) 

I 	Versus 

I 	h6- Adiii inistrator 
Administiation olthe Union Terntory 
of I akshadwep, Kavaratti —682 555 

2 	Deparrncr)t 1 Animal Husbandry 
nion ! erntói of Lakshadweep, Kavarathi 

Reprcscnt 	ycd 	its [)irector - 682 555 

L 	1 

3 	Nr'&c.01 of?chayats 
Dpai io"Ilt:; ahchayatats 
Adrc isttin'o t the IJpion Territory 
f LLakshaieep 

Kavaratti - 62 555 

4 	Village (Dw 	Panchyat 
Agatti 1slandrepresentd by its 
Executive Officr - 682 553 

Applicants 

Respondents 



2. 	TheDifctor(Serviées) 
Administiation of the Union Terntory 
of L;akshad.wp (Secretriat), 
Kavaratti - 682555 

3 	Dcpartrner\t pf Ag! 'culture 
Union feriitoy of Lakshadweep, 
Kavafathi 682 555 
Repiesented by its Director. 	 Respondents 

(By Advóté Mr. S. Radhakrishnan) 

37. 0A35512O13. 

Muthükoya . : 
S/o.Shaiko'a 
Kakkana! 1-1605, Andrott 

Ativ 	p 

'Nduirad. triüe, Ipdrott 	 App! icants 

(By Abà: Mr 	(angdsh) 

Vers 

1 	'lhe Adrninisr or 
Admiritrtioi pf the Union Territory 
of Lakhadweei;Kavaratti —682 555 



.1flrèctô,'Of Port, Shiijg & Aviation 
Uruon 'I et itol y of Lakshadweep, Kavarathi-682 555 

Village (Dwcep) Panchayat 
Ardrott Island, represented by its 
Executive Officer - 682 554 

(By Adyocate: Mr.S Radhakrishnan ) 

Respondents 

38. OA356/2AU. 

1-lajarommabi 
Dio.Koya Ki.1aye M 
j hithiyapadaHousç, Kalperii 

M.KCheriyOya 
SiMQha'nxicdl(O,ya Haji 
M.atrni tk.ald House, Kalpeni 

(By Advocate: MrK.13 Garigesh) 

Versus 

• 	The Adrnintrator 
Adrnimstiatidn of me Union Territory 
p1aksladweep Kvaratti - 682 555 

I Ll  
2. 	 ya 

[)epkti+int of Panchayats 
Adrrllnlstiathion qf the Union Territory 

c4 Lak wee s1ap 
Ka)aiatti - 682555 

Vill'ae(DweP) Papchayat 
Kalpeni island .çeprsented by its 
Excutive Officer - 682 552 

(By Ad,vocate Mi S 1'adh.ki ishnan ) 

39 	0A357/2013 

A K Abdul Salarn 

	

ciYs9: 	•.. . 

ul 	I 

Applicants 

Respondents 



• 	 '.1j3 

Alikada I-1ôie, Ka1pni 
U 	: 	; 

2 	fv C fh4gaI oya '  
1111 	•I' 

S/oSyeKoy 
Maac'idui4, Lipeni ; 

3. 	 F.I.dss 	.. 
S/oNObal'onie: 
Peechiath Hoe, Kalpeni 

4, 	Abdul Latheef.  
S/o.Pallath Kwhi Koya 
Nenempappada 1-louse, Kalpeni 

Attakoya 	. 
SLo.Kasrni :Kpy 
K,unipvaci House, (a1peni 

Abd1Nasei 
S/o.J'4uthu. oya 
MaIrnikakIous, Kalpeni 

M.K Khalée 
S/o.Harnza Koya 

aIrnikakàçi, House, Kalpeni 

M6hanncd:1Jsr 
S4oh411 d Koya 
Peebht Houe, Kalpeni 

9 	Mea1icwan 
$I . 1ai. Koa 

ii 	Kifipeni 

	

10. 	Cheri,'aKOya 	I  
S/b.Ahined 

ediyam 1-rouse, Kapeni 

	

ii. 	dhàiiiid:Koa 

o.junN Joy 
Cheiapuiakd 'House, Kalpeni 

	

12. 	Aoe 
Sp1N11  

.1,1 	•', 	.,, 	I 
Ka3Qç1a1TJse, Kalpeni 

.:. 

	

3. 	k'si'a Ii 

S/o.KuhhKpa 
v1athi 1kadan11a1 1-1us; Kalpeni 



t . . . 	•. 	. 	E.5 
— 	 I) 

q 	I 	I  

ICI 

ri 11  I 

1 4. 	i 

'd ida , 	di.14oya 
eiykrñiaiikalahi Hbuse, Kalpeni 

15 	Abçlulllakeern 
Sb Cheriya Koya 
Melachedarn J -louse, Kalpeni 

16. 	Haj ii ommabi 
[)Io Kasmi Koy 
Akkara F-louse, Kalpeni 

17 	Huthairath 
1)bo Abbas 
Aiaka!ar Hoe, Kalpeni 

18 	Rasheed 
Sb Koyamma 
N1anjiyenarn 1-louse, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi (oya 
Kadapuiathail!ain House, Kalpeni 

20 	M 1C'Io'a 
S/ô P001coy 

darn 1-10jse, Kalpeni 

21 	1Saflya 
D/'o Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

1hAdministiatoi 
mwis4ation of the I)nion Territory 

dfIakh4dweep, Kavarathi - 682 555 
1 	 I 	 . 

2 	barner of tAgi iculture 
Uribn jfeIrttoy of Lakshadweep, Kavarathi 
Reprs,entedIV. its Director 

3 	Dirctoi of Panchayats '  
[)epartrnent ? Panchayats 
Adiiitratip.t of the 1Jfi ion Territory 
oft akshadweep, Kavratti 



., 

4. 

Respondents 

App! icant 

its 

(By Ms.Shahna Kaith:ikeyan). 

erus 

Village ([)weep) Panchyath 
Amni Island 
Repeserited by the Chur Person 
Piñ.'682552H 

Secretary 
Ipa -thent ofPanchayath, Kavarathi 

Director 
Empl9yrnerlt.  and Training 
iJhibh...territory Of Lakshadweep 
Ka'aiathi 

(By Adyocate Mr S Radhakrishnan for R 2&3) 

	

41 	OA39I2013 

Muthui4oya 
Mamputam House 
Arnini 1.ind';'Lakhadweep 

(By AdvO.c'a1e: Ms,'hahna Karthikeyan) 

H 	 ersus' 

	

I. 	/i'i'tgI(Dwep) Panchayath 
tii.1's1and 	1 
Reresented by the Chair Person 

682 552 

	

2 	Sectthy 
bprtrnent of fanchayath 
Kavarathi - 682 555 

Respondents 

Applicant 



2 

I   '7 

IS 	
I 

3 	 II  
npytnent 4r1fi Trirnqg 

_c t i,'Ps,c1 

Ka'aathi- 62 555 

(By Advocate: Mr.S Radhäkrihnan for R 2&3) 

0A362/2013. 

Rabeehathulla B.P., aged 35 years, 
Sb. Mohammed Koya TN., 
Labourer, Kiltan, Residing at Yali'apura House, 
Kiltan Island. 

(By Advoate Sti P V Mohapan) 

I 	 Versus 
4Th Adrninitrator, 
,UTof.J- aksbad.eep, 

avaratti-682555,  
.Elecrical.Division, Kavarathy. 

2. 	.I)irector of.Pançhayat, 
.Dëpàrtment of Panchayat, 

alion of UT of Lakshadweep, 
:KaVàjtj-62555. 

3 	l'HEecutive Officei, 
• I111l vde Pach Age  nayat, Kiltan-682 557. 

(By Advpcatc Sii S adhaknshnan) 

OA 363/2013 H.' 

Yaser Arãfath M.Y., aged 28 years, 
Sb, E...Seedjpya,Lab,àyrr, Animal 
Husbandiy Unit, I<tan, Residing at Moulana Veed, 
EdayakKal K!lt.ah slaid 

(By Ad&'Xe"ri P V 1ohanan) 
'S 

Versus 

Th' Adrninitatorc 

Kavaratti-682 555 

Ditector of Panchayat, 

•:... 	-. 	•,*. 	. 

Respondents 

App! i cant 

Respondents 

Applicant 



S 
Depaitment fPnchayt, 
Aciminitratioh cif UT fi Lakshadweep, 
Kra.ti —6 	55. 

The Ve.terinár, AssistnSurgeon, 
Office of the Vteri ray Assistant Surgeon, 
(Animal Husbqndry Uni, 
Kiltariisland:Lkshadwep682 557. 

Th 	airpersoi, Vilig Dweep Panchayat, 
iKiltan - 682 557. 

[By Advocate: SriS. Radhakjhnan (R-3)] 

44. OA 364/2013 

Abdul Qubish, sib. SinuiAbid P., aged 27 years, 
Malikakl, Kiltan, I...T. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal l-lushandiy 1Departrnent, U.T.of Lakshadweep, 
Kavatathi 

(By Advoato Mrs IDaisy I Daniel) 

I 	. 
Versus 

1heAdminitrtor, 
Upioti Teiritory of Lakhadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kilian 682 557 

3 	Diiectçi olAnirnal HusIandry, 
ui v. oil  Lakshadwep, }avarathi - 682 555 

4 	!rotor of1a1chaathjpepament  of Panchayath, 
(avaiathi —682 55 

[By Advbcate Sri S aihakishnan (Ri, 3 & 4)] 

45 OANo 366/2O13 	
I 

I. 	Mohanimed Iaii 
Sb Saee 
i<annipira 11oti$ë 
Andrott. 	. 	... 	. 

2 	MhanrndI Iusain K C 

I 

Respondents 

Applicant 

Respondents 



The Adiinistrator, 
Aninistratipncf the Union Territory 
of Lakshadweep, Kàvaràthi - 682 555. 

The I)ftector ofPanchayats 
Departmeiit: ofPanchaySts 
4drntnisti ation of the Union Territory 
aI,I akshadweep Kavaiatti - 682 555 

3 	Iihadwcep Development Corporation Ltd, 
Póri: Cortiol Tower, Añdrott - 682 554 
Represented by its Offcër in charge. 

Directorate of Art. & Culture 
Ainist:a.in ftIie Union Territory 
o I'L ákhadvëe 	1Kavaratti —682 555. 
Represented b its 	ec Dirtor. 

DiecidrOfAricu1ture 
Ieparrien1 of Agi icuuie 
Adniiniratop ol the Union Territory 

LaIsdveel, Iavaiatti —682 555 

6 	ViI1ac (eep Panchayat 
Andiot Island iepieentd by its 
fxeëutive øffi'er -  682 554. 	

0 	
Respondents 

(By Advocatc Mi S Radhakiishnan) 

46 0A368/2013 

1 	Nalakoya, ageq 137 years, S/o. Pookunni A, 
Put.hiyt Cl1 1 ttapokada House, Andrott 

-. 

2 	 8 1 years, Sb Sheikoya Thangal, 

ndet 	 ~ War; ott. 

I i 



10 

3 Sa,ed 	 Thangal, aged 28 years, 
S/ô S

zal aiideth House, Andrott 

4 MQhaintrdSä')d Sihai, 	ged 23 years, 
Sb 	'Sheiko'a Thaiandeth House, Andrott 

5 Mohartimed 	alirn, 	ged'44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

6. Khair, aged .32 years, $I. Muthu, 
Puleenakeel House Kavaratti. 

Abdulbari, aged 34,years, Sb. Hamza Koy, 
Monalka1 I-ouse, Arninti 

Sayed KO•aàd 44 years, Sb. Pookoya, 
Mcelacheii House, Arnirii 	 Applicants 

(By Adocate Sri K B Gngsh) 

m i  
.- 

Versus 

1. 

 

J'he:Admip.istrator, 	•, 1; 
4drninistiatio n oI' the Unon Territory of Lakshadweep, 
Kavartti-6255. 

2 	Diiecoi fPanchayats 
L5eparirncnt of Panchaats, 

lrnp?tIation of the Union Territory of Lakshadweep, 
avtti —62 555 	i ::... 

3 	I)eartent of 'Agricu ltire, Union Territory of Lakshadweep, 
Kavarathi, Represented iby its Director - 682 555 

;. 	. 

4 	Village (Dep) Pancayat, Andrott Island, 
Officer - 682 554. 

5 	Village (DweepPancFayat, 
Kavaiatti kland, represented by its 
Executive Officer --- 682 555 

6 	illg(Dweep I-'archayat, 
by its 

Respondents 

(By Ad'ocate, Sri S Radhakrishnan) 

47 OA 369/2013 

S 



. 
11 

 Sulfeeker, aged 	2 	Saytd Moohartirned, 
\7 aliyapw a I Ioue, Ardrtt 

 ohanmed 	Taser, aed4years, Sayed Isrtiai!,. 
Kerakkda HQUSC, Andrott 

3 Mohammed Hussain, aged 48 years, Sb 	Nalla Koya, 
Pallipputa 	ouse, Andro H 	h 

4 Kunhiscethikoya, aged 51 years, Sb 	Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, S/o. Nallakoya, 
r.ul. 	House, Andrott 

6 Noorul Ameen, aged 36 years, Sb 	Shaikoya, 
Pandah PutbiyàPura House, Andrott. 

 F1aiiizàkO'a, 	gd 52 ye:rs, Sb. Koya Kidave, 
Chekkarakkad I-louse, Aridrott 

 
Mohammed Kasirn, agd 37 years, Sb 	Ahammed, 

H  Aynada Chetta 	o9se, Andrott 

9 airna, aged 33 yeas, Sb 	Nalla Koya, 
NnganaUa House Andrott 

10. Mohimnied Hussa, dged 30 years, S/o. Pookoya, 
Pattakal Katt Housd, Andrott 

11 Mohammed Ias'im A, aged 39 years, S/o. Yousuf, 
Arrne!am house, Andrott 

12 Pookoya, aged 45 years,S/o Sayed Koya, 
Kunn& I louse, Andrott 

13 I3shee, 	ged 41 years, 	bo Koyamma A, 

14 	 Sha, aged 4 years, Sb Thang Koya, 
Fç,chery 'I hattam, Pokkada House, Andrott 

15 	Saed Shihabpdhin, 4a 32 years, S/o. Koyamma Koya, 
Shaikkinte Vc61 Padipira, Andrott 

16 	ohamme41an Au, aged 27 years, S/o. Kunhiseethi Koya, 
Puthammadaht tTouse, Andrott 



72. 

1 7 	Soudabi K C P , aged 29 years, D/o Attakoya, j.

Kudambattu, hci iyapura House, Andrott 

18 	Mohammed Kasirn, agec43 years, S/o. Sayed Mohammed, 
Pappet House, Androti 

19 	Kareem, aged 28 \eais, Sb Koyammakoya, 
fl.yathra House, Aiicrdtt! . 	 Applicants 

(By Advocate Sri K. B Gangeh) 

Versus 

Ihe Adrninitiator, 
Administration of the TJnion ferritory of Lakshadweep, 
Kaartt.i-6&2 55. 

	

2 	Directoi of Pançhayats, 
I)cpaitrnent of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555 

	

3 	ViIlage (Dveep) Panchayat, Andrott Island, 
reprsnte by its ELeutive Officer - 682 554 	Respondents 

(By Advocate: Sri S... Radhakri hnan) 

48 OA37O/2013' 

	

1. 	 qg~d .35 yirs, Sb. Ukkas, 
Kunhibiyoda 1-louse, Kavaratti 

	

2 	Musthala, ad1 36 year, Sb Hamzath, 
tJlikarapur c l- 

 

Iouse, Kavaratti 

	

3 	rok, aged 37 vcars '/o. Koyamma, 
Chijyathda 	Kvaratti 

	

4 	)( Shap1een, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Huse, Kavaratti 

	

5 	Ayshabi, aged 36 years, Dbo Hamzath, 
Keelakochaputa Housq, Kavaratti 

	

6 	Shamena, agd 36 years, Dbo Ibnu Maja, 
Valiyah Hous, Kavaratti 

	

7 	Mooiit,ed 36 years, Dbo Hamzath, 
Badii Fipuse, avaratti 

I 
II 

........................... 



• 
H 

 àge 	34.years,  I)/o. Kasmi, 
Muthibivoda I Ious 	Kavaiatti 

 
Mujch Rahman ac,, edi 38 yeals, S/o. Abdul Khadei, ' Monapw akad Houc, lKavaiatti 

(By Advocate 	ii K 13 (jangesh) 

Versus 

1. 'iheAdmi flistatOr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

• 	2. Director of 1i an h ayatsc 
D,ë part nlen t bT 	ancha/Vai, 
Adminiti ation of the Union I erritory of Lakhadweep, 
Kavaiatti - 682555 

3 I)iicctoi ate of Medical and Health Seivices, 
U n idh 1lcrritry. of Lakhadweep, Kavarathi, 
Reiesented by jts t)irctor - 682 555. 

 •Village (Dv) Panch:ayat, 
V Kavaratti tl1rid 	rprescnted by its 

Nxecutive Officer - 682 555. 

Village (Dwee) Panchayat, 
Aidrbtislthd,eprcscnted by its 
I xccutivc 011ic,ei - 682 554 

(By Advocate Sii 	Radhaknshnan) 

49 	0A371/2013 

P. Naseer, aged 51  yeai. s '  S/o Kunhikunhi, 
Pall icham l-Iouse Kaveratti. 

P.!. Nasec 	gd 3 yars. , S/o 1-Iamzath, 
l'uthiya I I 1aii, Kvratti. 

3 	P Ram Ia I3eegum, agci 34 years, D/o Kunhi Koya, 
Poovumeda I louse, Kavaiatti 

4 	P V Aoobackci, aged 36 years, S/o Muthu Koya, 
Puthiya Veedu Kavat atti 

Applicants 

Respondents 



S 
5 	Shabana Becgurn agel 24 years, D/o Au, 

I'I1:0'k ki Mela:iiIam, Ka.arattL., 

	

; 	 Th 

6 	Su1aikibi agc.d 43 ears,DIo Kojan, 
Puthiya 111am, Kavaiatti 

7. 	Abdul Razak,.ged 28yèars, S/o Mullakoya, 
Saràhiyoda House,. Kavaratti. 

(By Advocate: Sri.K.1. (Ianeh) 

Versus 

1. 

 

The Adminktrator, 
Administi atioi olthc 
Uiiion Ierrit:or;yof Laks :hadweep, Kavaratti. 

2 	Dcpai tment ol Animal I lusbandiy, 
Un ion 1cftitory c)fLakshadweep, Kavaratti 
represented b' Its Director. 

3. 	Director oLPanchayats, 
Department of Panchayats, 
Adniiiiistiatio.nQf t1e 
Union '[erri tory of f;,akshadweep, 
Kavaratti, 

4 	Villagc. (Dwcep) anchayat, 
kavaiatti Island icpiescnted by its 
Eéc ti Vë Of!er: 

(By Advocate Si i S Radhaki ishnan) 

50. O.A NO. 3'I113 

lamaludhccn, Sb Abdulla U C 
NA udikkiyoda I louse, 
K adamat 

(By Advocitc Mi K 13 (jangcsh) 

Vrsus 

11 he dminiiatoi, 
Administi iton of the Uiion I eiritory 
nI Uakh 	epKaWathi —682 555. 

2.he Directhr (.Svie) 
Administi 	iv F the Union Temtoiy 

Applicants 

Respondents 

Applicant 



of Lakshadweep (Se'cretariat), 
Kavaratti 682 555. 

3. 	Departrnnt of Weights & Measurers 
Union Territory of Lakhadweep 
Kavarthi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Na!lakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 ye:ars, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K..B. Gangesh) 

Versus 

The Administrato, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector of Panchayats, 
Department of Panchayats, 
Administration oN.he 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union I'erritoy of Lakshadweep, Kavaratti 
represented by its Diector.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive OThcer-682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No...38Ji20J3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, A.ndroth Island 
Union lerritory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territoiy of Lakshadweep, 
Kavarathi Island 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadveep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

I)irector of Pancimyats 
Union Territory of Lakshadweep 
Kavarâtti Island - 682 555. 

The Director 
Agriculwf'al Dpartment 
Union Crritory of Lakshadweep 
Kavaratti Island 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38J421013 

B. Saidali, S/o late Mcharnmed Koya 
Palliyachevta, 13afldayani House, 
Agatti Island, Union Territory of Lakshãdweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Mothuko'a, Kattampalli Poomada, 
Kal kkand ida HOuse, Agatti Island, 
Union MWi O Lakhadweep, 

K.G. Jainaluddrin Aged 40 years, 
S/o late Umrnet, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, DIo late Kunhikoya 
Keelaillam ThekReelapura House, Agatti Island, 
Union Territory Of Lakshadweep. 	 Applicants 

(By Advocate: Sri N, Anilkumar) 

Versus  

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti I5latid, Union Thrritory of Làkshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Pnchayat, Kavaratti, 
Union Territoiy of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Teiritory of Lakshadwee'p. 

The I)eputy Collector/ASO, Agatti Island, 
Union Tetritory of Lakshadweep. 

The Social Welfare lhspector, 
Women & Chief Development Office, 
Agatti Islahd, 

	

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Si- i S. Radhakrishnan (R.. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Iiltan, 
Residing at Arak.kala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Raak K.C., aged 37, 
Sb. Kasmikoya P.P. Bus Driver, 
I)istrict Pa:nchayat., Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S, Kunhimon, 

Bus Cleaner, 1istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan IsIatd, 
UT of Lakshàdweep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 55.5. 

Director of Panchayat, 	 - 
Depart meilt of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchaat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, S/o. ft C Uduman, 
Puthiyapur, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, a.g:d 45 years, Sb. Eassa, Andrati Yoada, 
Arnini I s l and , U n i on Territory  ofLa.kshadweep, Pin —682 552. 

K,halid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini IslEnd, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peecliandain, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla AM., aged 33 years, Sb. Kunju Koorurnel, 
Amini Island, Union Teiritory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini I s l andtJni on  Territory of Lakshadweep, Pin —682 55. 

Jafeeruila iX ..,. aged 25 years, SIO. KidAve Ndu'atta Chetta, 
Amini Island, Uriion Territory ofLakhadweep, Pin - 682 552. 
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Abdul SalaiA., aged 38 years, Sb. KhaderThottanada, 
Aminipura, Anini Island, Union Territory of Lakshadweep, 
Pin - 682 552• 

Noorul Hassah K.K., aged 38 years, SIQ. Abusala Kochu Kannada, 
Kallakakkat, Amiii Island, Union Territoty of Lakshadweep, 
Pin —682 552. 

Jala! B.M., aged 3 i years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

U. 	Najeeb A., aged 31, 5/0. KidavuT.C., 
Ayeshera, Ainini Island, Union Territoryof 
Lakshadweep, Pin 682 552. 

12. 	Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava \7.S.) 

Versus 

I. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, UniOn Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri . Rahakrishnan) 

56. OA 388/2013,  

P.P. Arnanull.a, aged 38 years, Sb. Sayed 
Mohammed ?.K., Puthiya Pandararn, Kiltan, 

Mubai'aka Banu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal 1-louse, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunne! House, Artiini. 

(By Advocate: Sri K.B. (iangesh) 

Versus 

App! icants 

The Adminktitor, 
Adrninistratioti of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Adrninistratioh of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)epartment of Animal Husbandry, Administration of the 
Union TerritOty of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

ri 
	

Assistant Settlement Officer, 
Arnini Island - 682 554. 

5. 	Village (I)we'p) Panchayat, 
Kiltan Island, repreented by its Executive Officer-682 552. 

Vi!!age ([)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

7 
	

Village (I)weep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554 

(By Advocate: Sri S. Radhakrishnn) 

57. OA 390/2013 

C.N. Abdul Ej:akem, aged 38 years, Sb. KOya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillarn House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-louse,Kalpeni. 

C.N. lJabusabi, age'd 50 years, Dbo. Attak'a 
Che.riyannaIla Ffoce, Kalpeni. 

1-lameedabi, ai ged 41 years, D/o. Ramalan, 

Respondents 



Pakkath 1-louse, Ka!peni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thottam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, aged 42yars, D/o. Sayed Mohammed Koya, 
Kandamkalam I-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

10, Abdul Saleem M., aged 34 years, S/o. Mohammed A.K., 
Manjiyanain HoUse,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Hurnairath P, aged 42 years, D/o. Sayd, 
Poodiyath I-louse, Kalpeni, 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

15, 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House, Ka1eni. 

M.P. Hajira, aged 36 years, D/o. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. 1-Iamzakoya M.K., 
Cheriyacharnan Oath 1-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-louse, Ka'aratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura HOuse, Kavaratti. 



, 

S 
Jaffer, aged $ years, Sb. Hasan T.P., 
Kaladi Hous?Kavaratti. 

Basheer, aged.36 years, Sb. Mohammed P., 
Kunniname! House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, I)bo. Aboobacker, 
Kunniname! House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, D/o. AU, 
Kunnumputam House, Kavaratti. 

Shamshadbeegurn, aged 31 years, D/o. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapurathaillarn, Kavaratti. 

Nooru! Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-loUse, Kvaratti. 

Abdul Rashe'ed, aged 23 years, Sb. Hasainar, 
Urnblyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Bii-anthoda.l-lou'se, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. Aboobac!<er K.K., Thekkilapura I-louse, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn House, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn I-Iou 	Kava.ratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath I-laji A.P., 
Molokepura House, Kavaratti. 
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Mohammed $haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikcm, Amini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-Iclise, Kavaratti. 

Mushin, aged39 years, S/o. Nallakoya, 
Kuttithayaput House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamñiakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Pal arnkakkada I-louse, Kavaratti. 

NajumudeenP., aged 36 years, Sb. Shamsul Noor, 
Pallicaham I-Joue, Kavaratti. 

Shihab, aged 35 yeai's, S/b. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., ded 30 years, Sb. Khader, Agam I-louse, 

Kavaratti. 

Firozkhai, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiyaura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/o. Mohammed, 
Chamathappra 1-louse, Kavaratti. 

K. Abdul Ra.sheedu, aged 42 yeats, Sb. Hainzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipua House, Kavaratti. 

M.T.P. Habeb Ra.hmari, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 



-- 

Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpu'ra House, Kavaratti. 

1-lalima; aged.•35 yeaTs, DIo. Koyamma, 
Tha1eekepuraI-Iouse, Kavaratti. 

Sayed Abdul ;Raheern,  aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarhano6da House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura 1-louse, Kavaratti. 

Seethi Koya, aged T9 years, Sb. Ch'eriyakoya, 
Edanilam House, Kavaratti. 

Mariyornmabi, aged 36 years, D/o. Mohammed, 
Kattikulam 1-louse, IKavaratti. 

Mohammed Shafi., aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 years, 1)bo. Sayed Poo, 
Ne1iympura;House, Kavaratti. 

Salmaaged 22 years, D/o. Cheriakoya, 	 2 

Vadakila pura House, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairabanu PIE., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaManzil, Amini. 

CherjkoyaTagd  41 years, Sb. Abdul Khader, 
Pandrni House, Amini. 



W 70. Cheriyakoya M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

Shafee Y.P., aged 39 yeats, S/o. Ismail, 
Vadakki1apua Hou, Kadmath. 

Fazeerali N.M., aged25 years, Sb. Kahalid, 
Noor Mahal,Kadniath. 

Shahul Harneed, aged 2 1 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqub1, ad 46 years, Sb. Khader, 
Attalada 1-Ioise,AhdrOth. 

Muthubi A.K.,aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

FIajarommabi E.K, aged 40 years, Dbo. Shikoya, 
Edayakkal I-lOuse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada 13 ithathabiyyapurarn House, Androth. 

Asmabi, aged 38 yea:r, Dbo. Koyainma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P. aged 36 years, D/o. Nallakoya, 
Chattapokkada 140use, Androth. 

Fathimath Suhara 	38 years, Dbo. Koyamma, 
Bappathiyoda 1-Io>usC, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada HOue, Androth. 

Khaulath L.,àged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

Baihat., aged 37 years, [)/o. Pookunhikoya, 
Thailath House, Androth, 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Andoth. 



Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
Moolakad House,Androth. 

KadeesIoinrn1bi L., aged 40-years, D/o. Seethi M., 
Lavana1ka1 House, Androth. 

Sarommabi T, aged 43 years, DIo. Aboobacker, 
Thachery1HOse, And.roth. 

89, Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysumrnabi T., a:ged 45 years, D/o. Muthukoya K.P., 
Thachery 1-louse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinaminada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadarn House, Androth. 

Rarniath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkei, House, Androth. 

Safiyai.M., aged 39 years, D/o. Nallakoya M., 
Mathi11ousë, Androth. 

Rahi! M., aged 
39 

 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussairi P.P aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada I-louse, Androth. 

HussaitjE.K.., a:ed 48 years, Sb. Seethkoya, 
Edayaal Huse, Androth. 

SayedobrrThd Koya L., aged 54 years, Sb. Kader P., 
Lavanakka! I-louse, Androth; 



102. Hus* K., 4ged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada .1ouse, Andioth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
KunñUiang House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 

Pathada House, Androth. 

Pookunhi, aged 31 years, Sb.  Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Ki dave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti —682 555. 

2. 	[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kay ar,tt i 6.82 555. 

3 	I)irectoi, Department of Labour and Employment, 
AdmlrustraUon of the Union Territory of Lakshadweep, 
Kavãr.átti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

i)epartnient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnicnt of Women and Child Development, 
Adminitration of the Union Territory of Lakshadweep, 
Kavarati, represented by its Director - 682 555. 

Dep±tient of Fisheries, Administration of the Union Territory of 
LakshddweepKaVaratti, represented by its Director - 682 555. 

Departmeflt of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



9. 	Lakshàdwee iKhadi and Yillage Industries Board, 
Kavaratti, te'rës'efltedby its Chairman - 682 555. 

10, 	Revenue Su'Divisiona1 Officer, Kavaratti Island —682555. 

Sub 'Divisional Officer; Amini Island - 682 554. 

AssistantErineer, LPWD Sub Division, Andrott Island-682 553. 

Lakshe District Panchayat, DistPict Panchayat (HQ), 
Kavaratti, 	. . 

represented by its Chief Executive Officer— 682 555. 

Village (Iwqep) Panchayat, Kalpeni island, represented by its' 
Executk'e Officer - 682 551. 

15. 	Village ('Dweep) Panchayat, Kava'ratti•Is1and, represented by its 
Executive Officer - 682 555, 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

17. 	Village (Dwe'p) Panchayat, 
KadarTh IsFand, represented by its 
ExecU.t'e Officer - 682 553. 

18, 	Village (Dweep) Panchayat, 
Androth'I.slan•d, represented by its 
Executive Officer - 682 552. 	. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. •OA 392/20J3 

Flusih,S/o'Aboosala, 
Sararnappada (Konchukakada) House, 
Agresnt1y working as Cleaner, 
RGS Hdpital, Agatti 

Shuo 	S(1.late Kid'ave, 
Pakrumupar'da 1-louse, Agathi, 
Preserttyw&ing as Cleaner, 
RGS Hopitál,' Agat'ti. 

Latheef, IAt.takya, 
Kalkandiyod;a 1-louse, Agathi, 
Presntl' wOrking as Cleaner, 
RGS Hospit'l, Agatti. 

: 	F? 



S 
Hameedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-1ospital; Agatti. 

Subaida, DIq Mohaned, 
Kulalioda Hse, Agathi, 
Presently vdking as Cleaner, 
RGS 1-lospital, Agatti. 

1 lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Becpapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o Harneed, 
M akki yichoda House, Agathi, 
PresenUy working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaim:ai, Sb 1-larnza, 
Kalandhithi,1oda I-louse, Agathi, 
PreeMl wo'rking'as Cleaner, 
RG 1-laspital, Agatti. 

I I. 	Mahanodd, S/o Koyassan, 
Amperpally I-louse, Agathi., 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Saifulla, S/c.  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS l-ldspitl, Agatti. 

Abuirnan, S/o late Harnza, 
MiThi 1-use, Agath, 
Presently wking as Dhobi, 
RGS l-lqspital, Agatti. 



so..:. 	
. 

AbdulIerS/o Ummer, 
Bi~h T" V008 House, Agathi 
PresiUy 	as Dhobi, 
RGS I 0 spitl Agatti. 

Abdulla., S/oKhalid, 
Kandavar Goi1ii I-louse, Agathi,. 
Presently wking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R, Rarnadas) 

Versus 

1. 	The Adninitiator, 
Unionierritqry of..Lakshadweep, 

air`q  

2. 	The Chairpei.s.on, 
Village (Dwep) Panchayat, 
Agátti s1and Union Territory of Lakshadweep 682553 

3. 	The MicalQffi:cer in charge, 
Comrpul2ity 1Iealth Centre, Agatti Island, 
UniiJerritory of Lakshadweep 682553 	 Respondents 

(By Adv6a'eSri S. Radhakrishnan (Rl&3)) 

59. OA39i/2O13 

c.ulkoyi;.aged 44 years, 
Sb Siiaj, Chekiieyarnrnakada House, 
Kadamat, Skilled Labouier, 
Ofike of the Assistant Engineer Electrical, 
EectricàlSb.Division, Kadamat. 

K.P..11'uden, aged 41 years, 
Sb 1-lameed Madkinachetta, Kattipura House, 
Skillcd Labourer, 
Office of the Assistant Engineer Electrical, 
Electi ical Sub Division, Kadarnat 

3 	K P.  13ahh, aged 31 years ',­ :S/o 1ate zNa ,llakoya 
Kun1ipar-Iouse, Kadamat,Skilled Labourer, 
Offic 01 fhc Assistant Engineer Electrical, 
ltriil SLIDivision; Kadamat. 

4. B.M. Asaduflaaged 42 years, So Harneed Melachetta, 
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B if,jyohImadHouse, Kadamat, Skilled  Labourer, 
Office of the f\ssistant Enginecr ElectricaL, 
Electrical Sub Division, Kadarnat. 

5. 	K,PS.JKdrhikya, aged 41 years, S/b late Hassainar, 
KeeI'aherry'House, Kadarnat, Skilled Labourer, 
Office Of the 'Assistant Engineer, Electrical, 
Electrical Sdb:Divisioh, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administator, 
UnionTerritory of Lakshadweep, 
Kavaratti-682555. YF  

The DirectoP.bf Panchayat, 
Department 6f Panchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti- 682 555. 	' 

The Chief Executive Qfficer, District Panchayat, 
Kadamat-682 556. 

4, 	The Assistant Engineer, Electrical, 
Electnal Sub Divisioh, Kadarnat-682 556. 

5 	1 he Chairpeison, 
Vil1 ç ge bwecp Panchayat, Kadarnat 682 556 

(By AdvopSte: Si'i S. .Radhakrishnan(R1 -4)) 

60. 	OA39l/20i. 

1. 	UP. Janl$/.p  C.O. Koyamma, aged 39 years 
woi king as Ski I led Laboui ci, 
Animal llusbandiy Unit, 
Union lcoitoiy ofLakshadweep Kalpeni 682 557 
and reid'int Umprampappada House, 
Kaipem Isla,0 7 682 557. 

2 	1 P Nluthuk9ya, S/o late M K Hamzakoya, aged 43 years 
worl.lu4s Skilled Labourer, 
Animal fThasb. dry Unit, 
UiiohTrritOiy of Lalshadweep, Kalpeni-682 557 
and residing at Thithiyapada 1-louse, 
Kalpeni lslarid-682 557. 

3. 	M. H.'dr, S/,6 late M.K. Yousef, aged 43 years 
workino as caual Labourer, 
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Animal Husdry Unit,., 	. 
Union. TerritOry of Lakshadweép, Kalpeni-682 .557 
and residing  4t..Manchiyanafn House, 
Kalpeni Is1and-682 557 

Mpt.arni'ed IbnuJaffer, S/o K.P. Sayed, aged 44 
yers, 'Orlciflg as Casual Labourer, 
Animal I Iusbàhdry Unit, 
UniQh ..eritcry of Lakshadweep, Kalpeni-682 557 
and:?èsidingt Kakatchiyoda House, 
Kalpéni Island-682 557. 

M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Aninal l-Iusbandry Unit, 
LJnion.Terri.ty of Laksbadweep, Kalpeni-682 557 
and residing t..1\4almikakkada House, 
Kalpeni 1sand-68 557. 	. 	. 

M. Kalam, SIoM.C. Muthukoya, aged 34 years 
woikirg as Cauál Labourér; 
Aniñl Fushuidry Unit,. 
Union Ten itory of Lakshadweep, Kalpeni-682 557 
ancesidin at Maral House, 
KaIéhi lsld-682 557 

K.I 	bhaied Rafeeque, S/o V.K. Kojankoya, aged 45 
yap.riPg as Casual Labourer, 

Animal Hubandry Unit, 
UnionTen6t6ry ofLakshadweep, Kalpeni-682 557 
ancjres.idin t Kandarnkalam House, 
Kalpeni ]sland-682 557 

M 	 S/o late M.C. Ahrnedkunji, aged 47 years 
workir 	..s'asual Labourer, 

Unit, 
Unbd le[lltdry of Lakshadweep, Kalpeni-682 557 
and rèsng at Matal House, Kalpeni Island-682 557 

K.O AbduLSaam, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Animal l-lusbaiidry Unit, 
UniOn Teri'itóri of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda I-louse, 
Kapen . ....slarici-682 557. 

IJM.iia'thafa, S/o late Sayedmuhammedkoya,' 
aged 47reaic, woiking as Casual Labourer, 
An 	fTusbandry  Unit, 

i' 

I 



Union Territory of Lakshadweep, Kälpeni-682 557 
and, res.iding.tt , Pokkarappada House, 
Ka1peniIslahd-682 557. 	 Applicants 

(By Advocate Sii NUnnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panciiayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

The Chief I écutive Officer, District Panchayat, 
Unithi Territory of Lakshadweep, 
Kavaratti,-682555 

The Veterinay Assistant Surgeon, 
Village Dweep Panchayat 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA395/201 

Sai'nul Ab.d, Sb Yusuf, aged 40 years, 
Cheriyamnalla!a 1-louse, Kadamat, 
I-ielp'ei dstrct Panchayat, Kadarnat 

Abiil SI k$bi, S/o Sayed Au, aged 41 years, 
UkJayaclett. 1-Iouse Kadarnat, 
Bus Driv 6r, District Panchayat, Kadamat. 

M. Khalid, Sib Nadeer, aged 43 years, 
Mad urakam I-louse, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoobkhan, :S-/o Kurihikoya, aged 37 years, 
Keeri Mahal 1-louse, Kadamat, 
1-1e1per District Panchayat, Kadamat 

(By Advd té:.ri.; Sreeraj) 

lk 
Versus 

Applicants 



: 

The.Ainisrator, 
Uri'rritOry of Lakshadweep, 
Kayr:i-68 555 

The DirccwrOfPanchayat, 
Departhi.ent 6fllanchayat, 
AdministratiOrt of Union Territory of Lakshadwecp, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682555. 

(By Advocac: Sri S.. Radhakrishnan) 

62. OA 400/201 

PP. Sirj agbd 44 years, S/o M. Subair, 
.I. uthiyaPan ;aam 1-louse, Agatti Island, 
Union e1'ri1pry of Lakshadweep. 

2. 	Nouhd A1i ged 32 years, S/o U. Sabjan, 
Keela Sarai±iina Pada House, Agatti Island, 
Union 'Férritry of Lakshadweep. 

Respondents 

3, 	M.I. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
MelaJ1(oiii l7louse, Agatti Island, 
Jiibii'erritory of Lakshadweep. 

T.Pchi1id'aged 30 years, S/o Kidave, 
Mel'ad1iwHoUse, Agatti Island, 
Uriohl7èi'iry of Lakshadweep. 

K.C. Abdul:Shukoor, aged 38 years, S/o Kasmi, 
Kariyanacbtt House, Agatti Island, 
Union: Tc'ritry of Lakshadweep. 

M.P. NizwiOddin,aged 27 years, S/o M. Abusala, 
MeIapura. 166sc, Agatti Island, 
Union I ciiitoiy Of I akhadweep 

(By AdVOcate Si 1 N Anilkumal) 

I 	
Veisus 

I The Adrninistjatoi, 
Union Territory of Lakshadweep, 
Kavaratti.-6855 I 

2. 	ihc (hairperson, 

App! icants 



Village (Dweep) Panchayat, 
Agatti island, Union TerritOxy of Lakshadweep 682553 

i'he Employment Officer, Kavaratti, 
Union Territory of Lakshadweep68255 I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Unior Territory of Lakshadweep-68251. 

The Chief Executive Officer/Special Officer, 
\'illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti. Island, Uriion Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappa (I-'ouse), Kalpeni Island. 
Union Territory of Lakshaweep, 
Working as Casual Labourer in tfre 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen AK., 
S/o Cherikoya K, aged .30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (I)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 



WON 

4. 	The Director, 
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Department of Science & Tedhnology.  
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchajat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Rdhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of'Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

App! icant 



S The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Urnmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 
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10. 	Saromma M., aged 39 years,D/o Harnza, 
Mariyathoda House, Agatti. 

11 	Ashraf AK,, aged 42 years, $b Ahamed M., 
Achan Kuitiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

Shaff'abi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 . 	 Applicants 

(By Advocate: Mr, K.B. Gangesh) 

Versus 

The A.dmini•strator, 
Administration of the Union Territory of Lakshadweep, 
1<-avaiatii-68255 5. 

Director of Panchayats, 
Department of Panchayats, . 	. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-68255 5, 

Village (Dwêep) Panchayat, 
Agani is!andrepresented by 
ts Excecutiv Officer682554. . 	. 	. 	. 	. Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA•44/I2Ol3 

Aboosalih, S/o Rasheed Koya, 
Padapura, Kiltan Island. 
Union Territory of Lakshadwee,p, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator, 	 . . . 	.. 
Kavai'atti Island. Pin- 682555. 



., 

The Director of Panhayat, 
Union Territory of Lakshadweep, 
Kavaratli island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan :1s1a11d 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union 'i'erritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 2, 4& 5)) 

68. 0A453!2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazi 11am H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
LakshEidweep Building Development Board, Kiltan. 

1-lismirtoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)evelopment Board, Kiltan. 

lonkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of .  Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadwecp Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 

(By Advocate: Mr. S. RadhakTishnan (Ri, 3 to 4))' 

69. 	O.A No. 488/2013 

Sal math 
D/o. Sayed Koya 
Maclapally House 

Respondents 

Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Adminitration of the Union Territory 
of lakhadwee, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

bepartmcnt of  Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Rci.reented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

70. 	Oi-\ 492/2013 

Respondents 

op 



t .o 

K. Bushra Bgum, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office of theN eteri nary Assistant Surgeon, 
Animal Husbàndiy Unit, Amini. 
Lakshadweep-682 552. 	. 	 Applicant 

(By Advocate: Sri V.B. Haiinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Dijector of Panchayat, 
Departrient of Panclhayat, 
Union Territory of Lakshadweep, 
Kavaràtti Island- Pin .682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/iiage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. 	OA 499/201.3 

RahmaTh i3eegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamai. Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadarnal. Island 
UnionTerritory of Lakshadweep, PIN —682 556 

2. 	MohaiThed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 



102- 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedev.i Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
lvi GNREG A, Kavarath I, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

Muthuj(oya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel 1-louse 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Ad;;iinistrator 
Union Irritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratt - 62 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratli - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep - 682 552 

The A s istant Engieer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegurn K.C. 
D/o. indeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegurn K. 
D/o. ldamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makkei House, Androth. 

AyshaBegurn P.V.K 
D/o. Yakoob P.K.  
Puthiyentamveli Kad 
Androth 

Rahmath l3eegurn I. 
D/o. Hamzakoya P. 
Kunhali 1-louse, Androth. 

Thahira U. 
DIo. Seethi Nallal 
Lavanakal I-louse 
Androth. 

SubaidaA. 
D/o. Syed Mohammed M. 



- 
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I-\liyathara 1-louse, Androth. 

Fathirn.athu Suhurabi P.V.K 
D/o. Majeed P.V.K 
Pentarili I(ad, Androth, 

9 
	

Slyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

10. 	RaisaK. 
ID!. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
D/o. Abdulla M.1 
Chernniachery Puthiya I 11am I-louse 
A ndroth. 

12 	1-labsabiP.U.P 
DIo. Fâkarukdheen K. Cheriyadarn 
Urnrnathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

App! icants 

'['he Administrator, 
Adrninitration of the Union Territory 
of Laksliadweep, Kavarathi —682 555. 

,I . 

Directte of Industries 
U nion Territory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries - 682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-laseena . 	1-laseenabi Therakkal 
TherakJ 	1-louse, Kadamath 
Data liy Operator 
\' i Ilag,weep Panchayath, Kadamath 	 App! icant 

(By Advocate Mr.R.Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 55 • 5 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (I)weep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti —682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

I. 	K.V.Nasecr 
Kodavalappu Houe, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavarani - 682 555 

2. 	The Director of Panchayath 



- - 

tOib. 

Depaiment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: N1r.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

PP.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 

• 	 Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K ad arnath 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.1 
Cook, Government J.B.Schopl 
Kadamath 
Residing at Alikothapura 
Kadamathisland 	

H 

1-I1dayathulla P 
Cook, Government J,B.Schol 
Kadamath 
Residing at Kadamath Island 

8, 	i\4uhammed Shall P.P 
CoOk, Government S.B.SchOol 
Kadamath 
Residing at Kadamath Island 

9. 	Pookunhikoya PP 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

10, 	Abdul!akoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

11. 	JaferP 
I)river, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan), 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Head Master 



1 

Government J B School 
Kadamath - 682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath —682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnn) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawahrlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Laksha.weep 
Kavaratti - 682 555 

	

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S .Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam F-louse, Kavaratti. 

F-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



• 

 Muhammed Salih 
Aynepura I-louse,. Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kav4ratti. 

 Saleem 
Pallicham I-louse, Kavaratti. 

 Bamban 
Nambicharn House, Kavãratti. 

 Sayed Abdu11akoy 
Chendipura House, Kavtti. 

 Nafeesathbi. 
Poodiyam House, Kavartti. 

 Jamaliyath 
Thirin ipura I-louse, Kavtti. 

 Fazeela Beegum 
Kanni pura House, Kavaratti. 

 Ummer 
Thirinikad House, KavYti. 

 Firozkan 
Athnachamrnada House;Kàvaratti, 

 Jaffer 
• Maiki1arn House, Kavtti. 

• 	16. Arnanulla, 
Mela 111am House,:Kavaratti. 

 Sirajudheen 
• Molokepura 1-louse, Kavrätti. 

 Hiyasudheen 
Chamayathapura HousélJ<avaratti. 

 Fathahudeen 
Kadapurathaba House,Kàvaratti. 

 Muneer 
Kuttipapepura F-louse, Kvaratti. 



.u.o 	
. 

Ashik 
Puthiya Al ikom House, Kavaratti. 

Muharnmed Musthafa, 
Achadapurakatt House, Aiicirott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. H 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

	

26, 	Rauf 
Chettipura 1-louse, Kavaratti. 

Hazarath 
Chungam 1-louse, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavai'atti 	 Applicants 

(By Advocate: fvlr.K.B.Gangesh) 

Versus 

	

I . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-1usbadiy 
Department of Animal 1-lusbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

\'illage (Dweep) PanchaathKavaratti Island 
represented by its Executive Officer, 



Pin - 682554 Re spon dents 

(By Advocate: Mr.S .Radha1ishn) 

79. OA 582/2013 

I. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Srnt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Hijurnakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan is1ànd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	()A 601/2013 

Rasheed Koya S.V., S/o.Abdul1a Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshweep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

I. 	Union Territory of Lakhadweep, represented by the 
Administrator, KavarattiIsland, Pin - 682 555. 

2. 	The Director of.Panchayath, Union Territory of Lakshadweep, 



p . 421 I 
Kavaratti Island, Pin 6825 

The Chairperson, Vi1lage(çep) Pnchath, 
Kiltan Island, Union Territó of Lakshadweep, 
Pin —682 558. 	 I 

The Executive Officer, Vi1Je (Dweep) Panchayath, 
Kiltan Island, Union Terribiy of Lakshadweep, Pin - 682 558. 

The Library and Informai1 :Asistant, Public Library, 
Kiltan Island, Union TeriifôryfLakshathVeeP, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrinan (RI, 2, 4 & 5)] 

81, 	OA.634/2013. 

Malikdeenàr, aged 21 yeas, Sb. iarnzath, 
Sara Manzil House, Agtti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Teritory of Lakshadweep, 
Kavaratti-682 555. 	H 

Director of Panchayats, 
Department of Panchayats 
Adrninistr.tion of Union Teritory of Lakshadwep, 
Kavaratti —682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Panchaat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 0 	

Respondents 

-. 	(By Advocate: Sri S. Radhakrishräi). 

82. OA 635/2013 	 H 

Fathahudheen K.P., agd4Q years, S/o. Sayed Muhammed Koya, 
Kattampalli House, AgttL 

Younis, aged 31 years, S10 Abdulla, Mariyathoda House, 



•L.U3. 

Agatti. 

3. 	K.M. Shahida, aged 40 yeaei,.D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged 46 yearsD/o. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. GangesF) 

./ersus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 	H 

Director of Health Services, 
Directorate of Health.Services, 
Kavaratti 682 555.,. 

Medical Offcer.in charge, 
Community Health Centre, Agatti - 682 553. 

4, 	Medical Officer in Charge, RajivGandhi Speciality Hospital, 
Agatti - 682 553. 

5. 	Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegum M.i., Meppada 111am, 
Agatti Island. 	. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Verstis 

The Administrator, 
Administration of theUnion Territory of Lakshadweep, 
KavaratLi-682 555. 

Director of Panchayats, 	.' 
I)epartment of Panchayats, 
Administration of Union ferritory of Lakshadweep, 
Kavaratti - 682 554. 



C 
Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep DeveloprneritCorporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admrt, Lakshadweep Development 
Corporation, Kavaratti - 

Village (Dweep) Panchaya: 
Agatti Island, represented by is Executive Officer, 
682 553, 	 H 	 Respondents 

(By Advocate: Sri S. Radhaishnah);: 

84. OA 822/2013 

B.P. Navas, Aged 27 years,•S/o. Kasmi. .M.P., 
\/aliyapura 1-louse, Kilthan Island P.QI. 
U.T. of Lakshaclweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan), 

Versus 

The Administrator, 
U'i' of Lakshadweep, 
Kavaratti-682 555, 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	.' . 	 Respondents 

c 	 , 

85. OA 880/2013 

MuthukoyaN.P 	. 
Nalakapura, Kiltan Island 
Union Territory of Lakshad\'p. 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhaiàn) 

Versus 	. 

I. 	Union Territory of Lakshad:weep represented 
by the Administrator 
Kavaratti Island —682 555 



Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island 682 .555 

The Senior Administrajv Officer 
Education (District PhaTh) 
Union Territory of Lakdweep 
Kavàrati Island - 682 55 

The Principal 	 . 
Government Senior Sndary, School 
District Panchayat, IKiIt 	I1añd 
Union Territory of Lakshadweep 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishia.n) 

86. OA 89812013 	. 	H 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 	. . 
Union Territory of Lakshthveep- 682 554 	 Applicant 

(By Advocate: Mr. Shabu Sreedharan)' 

Versus 

Union Territory of Lakshäd'eep represented 
by the Administrator 	.q 
Kavarattj Island - 682 555 

The Director of Panchayah:: 
Union Territory of Lakshadweep. 
Kavarattj Island -682 555 

The Senior Administrative Offiár 
Education (District Panchyath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 ...... .... 

The Principal 	: r 

Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Tern tory of Lakshadweep682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 



87. GA 904/2013 

 

 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island Applicant 

 

(By Advocate: Mr.K.B.Gangesh) H 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

......... 
Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 	. 

The Director (Rural develônènt) 
Department of Rural Development 
Administration of the Unioh T.eri.tory 
oiLakshadweep, Kavaratti1-,682 555 

(By Advocate: Mr.S.Radhakrishnàn): 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyammada House H 
Agatti Island 

2 	B-Lid-ar Jarnhar 1 P 
Theklapura I-louse 	i 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

l. 	The Administrator 
Administration of the UnionThrritoiy of Lakshadweep 
Kavaratti Island - 682 555 H. 

Director of Panchayaths 
Department of Panchayaths . . 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



H 

Project Manager 
Desiccated Coconut Powder Unit 
Lak.shadweep Developthent Corporation Limited 
Agatti, Kavaratti - 682 

The Deputy Directdr (Admn) 
Lakshadweep Deve1opmentCorporation 
Kavaratti - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553 	 Respondents 

(By Advocate Mr S Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.I 
Melaillarn 1-louse 
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyammada House 
Kalpeni Island 

KidaveK.O 
Kakkachiyoda I-louse 
Kalpeni 1-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Pancha)'aths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Devel9prñent Board 
Union Territoiy of Lakshadweep 
Kavaratti represented byits Secrtary - 682 555 



U 

. 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel 1-louse 
Androth Island 
Mohammed Ubaidulla 	• 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director oIPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep. 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Respondents 

Applicants 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New.Delhi — 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



4. 	Junior Engineer, 
	

. 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
i.Jnion Territory of Lakshadweep 	 . . Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internâl Inspector 
Agricultural Department., Kalpeni 
Kunnamkulam House 
Kalpeni. Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
Union Territory oLakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperli Island 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department orPanchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti, - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The•Uion of India 
Represented by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi —110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

l:xecutive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnan for R24) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0 R D E R 

Hon' We Mr.Justice A.K.Basheer, Mber (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees 'were engaged/disengaged by .Village/Dweep Panchayats and/or 

District Panchayats. For , the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common rievance ol" all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is.for 

issue ol' a direction to the respondents to regularize their services. In the case of a 

few others who have ben retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It .has been noticed already that in majority of the •cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. it is further contended by the 

learned counsel for the Administration in these  cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contentiOn:- 

Secretary, Stale of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC 1. 

State of'Rajasihan Vs. Dava Lal - (2011) 2 SCC 429. 
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Satya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Lquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.!?. Ks. Stole of Kerala 2012 (1) K[IC 397, 

State of Kerala Vs. Valsamma- 2012 KLT 294. 

Nôn-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, industries, nvironment & i-orests, rieeirieiiy, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been workingfor 18 years whereas others 

in the above OA, for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Tenitory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one, or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The fivç judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity For the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10. years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 8CC 

507 - as a one time measure. 



10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayan.and & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

11, In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regu/arization is not a mode of appointment. 
When appointments in public office are required to he made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, i/is imperative that the same must he done within the 
Jbur corners of the delegated power by the authority 
concerned." 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hejd that initial appointments of the appellants were made in gross 

violatioil of the provisions contained in the relevant Act and also the 

doctrineof equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex COLirt expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability orelaxing the age-limit provided in the Rules. 

I' 
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In Nanjundappa (Supra), .the Apex Court had held thus:- 

iJthe appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatJIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defIance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original App1icaions have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panhayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the q'uetion is 

why large number of employees working on certain posts' for years together 

without any prospect of being regularized or absorbed, ,  are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Côurt in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply ' Scheme of the Village (Dwee) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved' by the failure of the Union of India 

and the' Lakshadweep Administration in granting them ternporar' status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O..M.No. 51016/86iEstt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and'distribution of the drinking water 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure ánd the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers workingwith the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the• Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayals Jbr granting 
tempOrary status to casual labourers as per the parameters of the 
schère. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and ichnical formalities are completed and the 
Scheme is made applicable expeditiously. 

Erom.ihe date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchaats for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayais in respect of at least two third of 
thç. rgular vacancies in Group D which would be kept reserved for 
the regularization of the ëasual workers under the scheme. 

No casual workers, including the applicants, who are in the 
service of the PanchayaIs on the date of issue of ihese orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
slalus if eligible as per the scheme. 

20. The Division Bench Of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully per4sed the pleadings and other matericls on 
record. We have also gi.yen our anxious consideration to the rival 
submissions. We find that in both these O,As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged .  
subsequentiv by the suceeding local self Government body, namely 
the Village (Dweep) i'anchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be apointn?en1 orders and the subsequent service 
certUicales. We have good reason to reject the same as those do not 
reveal the applicants" nexus with the Administration of LI. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show thqi they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by t,he administratioh and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchavat 
authorities considered it expedient 10 give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T of Lkshalweep 
has no accountability, as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Tetnporarv Status & I?egu/arization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to' 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frümes 
Scheme, is illegal and do not fill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be reirenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200] stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned 'Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed afer the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Comipittee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written stafement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees. engaged.by  the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration salictions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadwèep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context, 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calende' year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot he replaced by another set OF cisual 

employees as held in State of 1 -Iaryan.a Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is.that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



34. 

30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, speéific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the, 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention Of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
they specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 th  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break 	These may 
include those who have been inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes , 

Those who have been inducted with specific qualification of 
matriculatiOn or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than teii years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be firs,t in 
respect of (e) above. These casual labourers cannot claim any ?ight 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) àbovè, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable thOse who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it/s subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013),.if falls under (b) or(a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here statedtobë lTl),he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the,Administration has also sought to rely on the 
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No.133/2012 and No.606/2012, contending, inter-alia, that its policyis to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or . Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by. the catena. of decisions referred to above, it cannot, be 

held that the applicants are entitled to get their services regularized, it has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesry, legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these. employees, who have been toiling 

for years together on casual. basis with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrIginal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordep in force as on today shall remain extended till 
April4,2Ol4 I 
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